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INTRODUCTION 

1 | the Chairperson of the Committee on Estmates having been authorized 
by the Commuttee in this behaif signed this Report on the (1) Budget Estimates for 
the year 2011 2012 in respect of lrngation Department and (n) Implementation of 
outstanding recommendations/observations of the Committee 

2 A brief summary of the recommendations/observations of the Committee 
15 given in Appendix (1) and (1) in respect of Imgation Department and Implementation 
of outstanding recommendations/observations respectively The summary ts not 
exhaustive and for full recommendations or observations ए the Committee reference 
be made (0 the main Report and the reports of previous years (for implementation) 
relating to the Departments concerned 

3 Abrief record of the proceedings of each meeting has been kept separately 
in the Vidhan Sabha Secretariat 

4 The Committee 1s thankful to the representatives of the Departments who 
appeared before the Committee from time to time for their valuable assistance to 
the Commuttee 

5 The Committee 15 8150 hughly thankful and appreciates the working of the 
Secretary Deputy Secretary Branch Officials of the Haryana Vidhan Sabha 
Secretariat for ther unstinted whoie hearted co operation and assistance rendered 
by them 

RAO DHARAM PAL 

Chairperson 
The 18th February 2013 Cnmmittee on Estimates
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REPORT 

Constitution of the Committee 

1 The Committee on Estimates for the year 2012-2013 consisting of nine 
members was nominated by the Hon ble Speaker on having been authcrized by a 
motion moved and passed by the Haryana Vidhan Sabha पा 15 sitting held on 
24th February 2012 and notified vide Haryana Vidhan Sabha Secretanat Notification 
No EC 1/2012-13/28 dated 24th Aprit 2012 

Appointment of Chairperson 

2 Rao Dharam Pal M L A was appointed the Chairperson ए the Commuttee 

Sittings 

3 The Committee held 69 meetings (at Chandigarh and outside Chandigarh) 
til the finalization of this Report 

i 

Implementations/Recommendations 

4 The Commuttee scrutinized the replies received from the Government ॥1 
connection with the outstanding recommendations/observations made in therr reports 
for the year 1995 96 1996 97 1998 99 2000 01 2001 02 2003 04 2006-07 
2007-08 2008 09 and 2010 11 pertaining to Public Health Engineering Health 
Mines & Geology Tourism Excise & Taxation Envircnment Development & 
Panchayats Rural Development Industnes & Commerce Welfare of SCs & 80 s 
Tourism and Excise & Taxation Departments The Committee dropped the 
recommendations/observations where it was satisfied with the action taken by the 
Government The observations to the Committee of the remaining recommendations/ 
observations in respect of these reports are contained in Appendix ॥ of this Report 

Selection of Departments 

5 The Committee Selected the following Departments with a view to scrutinize 
their Budget Estimates for the year 2011 2012 and 2012 2013 

2011 2012 

1 Irngation Department 

2 Environment Department 

2012 2013 

4 Health Department 

2  Public Works (B&R) Department



Scrutiny/Framing of Questionnaire/Oral Examination 

6 The Commuttee scrutinized the material and framed the questionnaire in 

respect of the Environment and Irrigation Departments for the year 2011-2012 and 

orally examined the (rngation Department But could not orally examined the 

representatives of the Environment Department due to paucity of time 

7 The Committee also could not frame the questionnaire on the budget material 

relating to Public Works {B&R) Department due to paucity of time 

8 As already recommended by the Committee on Estimates in its 40th Report 

for the year 2011-12 that appropriate action be taken against the concerned 

Officers of the Health Department who are responsible for not supplying the 

material on the budget estimates for the year 2011-12 Now the committee 

has again selected the Health Department with a view to scrutinize their Budget 

Estimates for the year 2012 2013 but the department has again failed to supply 

the materia!l on the budget estimates for the year 2012 2013 The committee 

therefore took a 58105 view on the matter and again recommends that 

appropriate action be taken against the concerned Officers of the Department 

who are responsible for not supplying the matenal as recommended by the 

Committee 

Supplementary Estimates 

9 The Commuttee also scrutinized the Supplementary Estimates of Haryana 

Government for the year 2012-2013 and examined the representative of the Finance 

Department as well 85 other Departments concerned with the demands and 2150 

prepared their report thereon for being presented to the Vidhan Sabha on the date 

fixed therefore 

General Observation Finance Department 

10  The Committee while scrutinizing the replies received from the Government 

relating to the Departments pending paragraphs of previous reports concerning 

these Departments have experienced that the replies thereof are not being sent by 

some of the departments in time inspite of the instructions issued by the Government 

from time (0 time 

The Committee 15 of the view that the Finance Department should 

coordinate पा this respect and reiterate these instructions (0 all the concerned 

Departments so that replies are sent in time पा order to streamhine the 

functioning of the Committee 

11 The Report of the Commuttee in respect of Irrigation Department are ॥ the 

following paras 

-



IRRIGATION DEPARTMENT 
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2 Functions of the Department 

The core function may be conveyed in the following format - 
t Construction Operations & Maintenance of Irngation Channels to 

supply water to - 

' () Agriculture Sector 

(1)  Public Health Engineering Department Haryana drinking water 
schemes for villages/towns/cities 

()  Industries 

(v)  Thermal and Nuclear Power Plants 

{v) Fisheries 

(v)  Various water bodies thereby improving ecology and tourism 
(vi)  Village ponds 

Protection of Abadis and crop from fury of floods 

Construction Operation and Maintenance of fiood control and drainage works 

4 Construction of Reservorrs for storage of water for use during lean season 

Recharging of depleting ground water and 

Checking pollution पा nivers canals and water bodies etc



3 Budget 

Statement showing the position of Budget for the last five Years 2006 07, 2007 08 2008 09 

2009 10 2010 11 2011 12 
Rs In lacs 

Head of Account Budgetfor | Budgetfor | Budgetfor | Budget for | Budgetfor | Budgetfor 

2011 12 2010 11 2009 10 2008 09 2007 08 2006 07 

Revenue receipt 

0700 Major Imgahon 13600 00 18269 00 12260 00 11703 28 11093 25 8052 85 

0701 Medum Imgaton 644 00 58500 540 00 497 70 47175 447 15 

_ 14244 00 18844 00 12800 00 12200 98 11565 00 8500 00 

Establishment 

2700 Major Imgation Plan 13850 00 13000 00 13020 00 11000 00 700000 583200 

Comm 

2700-Major Imgation Plan 450000 3800 00 360000 350000 3300 00 330000 

Non Comm ) 

_ 18350 00 16800 00 16620 00 14500 00 40300 00 9132 00 

2700 Major Non Plan Esit 29794 40 29883 45 30624 85 2310140 m 39 14680 82 

2701-Mator Non Plan Estt. m 00 24000 26505 150 00 142 50 m 00 

_ 30059 40 m 45 30889 90 m 40 15077 89 14680 82 

2700-Major Non Plan 20061 00 17600 00 17471 00 15762 00 1323000 2155100 

Interest 

2701 Major Non Plan 1511000 14800 00 14737 00 13216 00 11214 00 m 00 

Interest 

_ 35171 00 32400 00 32208 00 28978 00 24444 00 21551 00 

PLAN WORKS 

4700-Major Imgaton Plan 16610 00 8527 00 10770 00 19480 00 31710 00 15728 83 

Comm ) Works 

4701-Mediwum Imgation Plan 22240 00 3157300 4133005 3512000 2234000 16145 99 

Comm ) Works 

Charged Head 400000 4000 00 420000 4500 00 570000 2164 97 

4711 Plan {Non Comm ) 550000 854000 400000 4000 00 370000 190000 

Flood Contral Works 

2700-08M Plan Works 3300 00 2900 00 2700 00 2694 70 200000 1673 47 

_ 51650 00 55540 00 63000 05 65794 70 85450 00 37613 26 

Non Plan Works 

2700 MPRP 383340 5079 00 482700 4442 00 4210 00 m 00 

M WIC 389900 344500 304500 2571 00 244300 1779 35 

Renuka Dam m 00 m 00 6090 00 10000 00 m 00 m 00 

2700 Energy Charges 9416 00 880000 11970 00 18170 00 9349 00 10635 49 

2701 Medwm Imgaton 38000 37500 m 00 30100 28500 W 00 

Works 

2701 Energy Charges 235400 2200 00 303000 283000 271300 2164 51 

2700 Non Plan (Non 618 00 480 00 450 00 m 00 33200 288 00 

Comm ) 

_ 20500 40 20379 00 29734 00 38670 00 19332 00 48326 35 
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4 Schemes of the Department 
Schemes of Imgation Department alongwith Budget of 2011 2012 

(Rs In lacs) 

Head of Account Budget for 2011 12 Expenditure (First Quarter Progress 4 
Revenue receipt 

0700 Major Imgation 13600 00 m 00 | 00 | 00 0701 Medium Imgation 644 00 m 00 m 00 _ 14244 00 m 00 m 00 m 

2700 Major Imgation Plan 13850 00 346249 n 00 Comm ) 

2700-Major Imgation Plan 4500 00 j 00 w 00 Non Comm 

_ 18350 00 4587 49 m 00 2700 Major Non Plan Estt 29784 40 7448 59 m 00 2701-Major Non Pian Esit m 00 | 6624 24 m 00 गण 30059 40 |... 783 | 83 |... 200 00 2700-Msjor Non Plan 20061 00 |... १७४ 00 अककककिय 00 Interest 

2701 Major Non Plan 15110 00 “ 00 “ 00 Interest 

_ m 00 |... | 00 m 00 
PLAN WORKS 

4700-Major Imgation Plan 16610 00 3397 00 fi 45 Comm ) Works 

4701-Medium Imgaton 2224000 557900 2509 Plan (Comm ) Works 

Charged Head 400000 m 62 m 24 4711 Plan {Non Comm ) 550000 3087 00 56 13 Flood Contral Works 

2700 Q&M Plan Works 330000 m 00 28 88 | | अप | | 4558562 | 62 | 3018 18 
Non Pian Works 

2700-MPRP 383340 m 25 m 00 M WIC 389900 1087 00 27 88 Renuka Dam m 00 m 00 m 00 
2700 Energy Chames 9415 00 m 00 34 80 2701 Medm Imgation 380 00 156 00 4105 Works 

2701 Energy Charges m 00 1050 00 44 60 2700 Non Plan (Non 61800 m 00 3706 Cormm 

_ 20500 40 m m 96 



5 Expenditure 
Statement showing the position of expen diture for the last 3 years 2008 2009 2009 2010 & 

2010 2011 booked by AG 

Head of Account Expenditure 2008 2009 Expenditure 2009 2010 Departmental 
Expendrture 2010 2011 

Revenue receipt ” In 
lacs) 

0700 Major Irngation 7343 20 21689 96 _m 00 

0701 Medwm Imgation 5825 166 44 m 00 

_ m 45 21856 40 m 00 

Establishment 

2700 Major Irngation Plan 20641 70 24812 40 13507 85 

Comm ) 

2700-Major Imgation Plan 4760 20 3084 50 417985 

Non Comm ) 

Total 25401 90 27896 70 17687 70 

2700-Major Non Plan Estt. m 15 879102 m 33 

2701-Major Non Plan हु m 54 218 240 00 

_ 397569 §793.20 m 33 

2700-Major Non Plan 30146 21 34030 39 18651 00 

Interest 

2701 Major Non Plan fl 00 fl 00 14800 00 

Interest 

Total m A 34030 39 3445100 

PLAN WORKS 

4700-Major lmgation Plan 23963 29 27557 73 9972 (0 

Comm ) Works 

4701-Medwum Imgation 2299159 37687 67 2572300 

Plan {Comm ) Works 

Charged Head m 22 m 67 5080 00 

4711 Plan (Non Comm } 3344 37 481374 854000 

Flood Contral Works 

2700-0&M Plan Works 4214 80 9885 88 2900 00 

_ 59952 27 82437 69 m 00 

Non Plan Works 

2700-MPRP 414070 5029 58 5079 00 

M WIC m 65 m 10 343000 

Renuka Dam m 00 2500 00 m 00 

2700 Energy Charges 1413152 877369 8764 02 

2701 Medium Imgation 340 15 402 89 34000 

Works 

2701 Energy Charges m 92 m 00 220000 

2700 Non Plan (Non 43118 54972 j 00 

Camm ) 

_ m 12 20652 98 m 02 
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6 Budget & Expendifure with Reason of variation 

Statement showing Budget & Expendture with Reason of vanation year 2008 09 
|... Rshmes) | 

Head ए Account Budget for | FinalBudget! | Expenditure Reason 
2008 09 Fund 2008 09 

Released 

— 2 n n — 

Revenue receipt 

0700 Major Imgation 11703 28 fl 00 734320 | The difference ६5 due to less collection 
of abtana which 13 collected by the cil 
authorty A huge arear of abiana 15 
pending 

0701 Medium Imgation 49770 | 000 | 5825 | | 0 
Total 12200 98 m 00 740145 

Establishment 

2700 Ma]or Imgation Plan 11000 00 2064170 | Non Plan establishment expendrture 15 
(Comm booked under plan because funds 85 

per sanctioned budget have been 
utihzed by Department 

2700 Major Imgation Plan 3500 00 476020 | <do 
Non Comm 

Total 14500 00 25401 90 

2700 Major Nen Plan 23101 40 23216 60 3963 15 | The difference 15 due to booking of 
Estt non plan expenditure towards plan 

establishment 

2701-Major Non Plan w 00 196 60 654 | do 
Estt 

Total m 40 m 20 397569 
2700-Major Nan Plan 15762 00 m 00 30146 21 | Both interest expendrture are booked 
Interest under 2700-Major Imgation Non Plan fl{ 

2761 Major Non Plan W 00 000 fl 00 
Interest . 
Total 28978 00 m oo m 2 

PLAN WORKS 
4700 Major Imgation Plan 19480 00 16335 00 2396329 | The difference 1s due to booking of 
Comm ) Warks proraia expendrture on establishment 

4701-Medim Irngaton 35120 00 3539500 fl 59 | Booking of expenditure by AG 15 not 
Plan (Comm ) Works proper and justfy as funds at para with 

the sanctioned budget have been 
released 

Charged Head 450000 512000 5438 22 | Due 1o actual payment as per court 
order 

4711 Plan (Non Comm)) 400000 350000 3344 37 | Nominal difference due to non 
Flood Control Works utthzatron of released fund property 

2700 O&M Plan Works 269470 2900 00 421480 | Booking of expenditure on prorata 
basis of establishment and due to 
urgent payment of cut & breaches 

Total 65794 70 63250 00 | 39952 27 
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Non Plan Works 

2700 MPRP 444200 4364 52 444070 | The difference 15 minor 
n “ 3 “ 5 

2700 WIC 257700 283700 375065 Bookng of expenditure on prorata 

08515 of establishment and due to 
urgent payment of cut & breaches 
muster rolls 

2700 Energy Charges 18170 00 11959 00 w 52 The difference is due to booking of 
expenditure of 2701 Energy Charges 
under this scheme 

2704 Medwum Imgaton w 00 280 00 m 15 The difference 1s minor 

Works 

2701 Energy Charges 283000 283000 “ 92 The difference 18 due to booking of 
expenditure towards 2700 Major 
Energy Charges stnce the funds are 
released at para with the sanctioned 
budget 

2700 Non Plan (Non 350 00 43100 43118 No difference with the actual fund 

Comm ) released as per final budget 

Total 28670 00 2270152 2330112 
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Statement showing Budget & Expenditure with Reason of vanation year 2009 10 
_m_ In lacs) 

Head of Account Budget for | Final Budget/ Expenditure Reason 

2009 10 Fund 2008 10 
Released 

1 1 2 |. 3. | 4 |. 5 . | 

Revenue receipt (Rs In lacs) 
0750 Major Imgation 12260 00 fl 00 21689 96 | Vanation 13 due to wrong deposit of 

Rs 100 ¢r of Renuka Dam under 
Revenue Rectept 

0701 Medum Imgation 54000 |... 00 | 166 44 
Total 12800 00 -m 00 21856 40 

Establishment 

2700 Mayor Imgation Plan 13020 00 12436 65 2481220 | Non Pian establishment expenditure 15 

{Comm ) booked under plan because funds as 
per sanctioned budget have been 
ulilized by Department 

2700-Major Imgation Plan 3600 00 3180 00 308450 | There is nommnal difference ??7? final 
{Non Comm ) budget 85 budget was surrendered 

under this scheme 
Total 16620 00 m 65 27836 70 

2700-Major Non Plan 30624 85 26778 28 879102 | The difference is due to booking of 
Estt nen plan expenditure towards plan 

establishment 

2701-Major Non Plan 26505 fl 00 fl 18 | do 
Estt 

Total 30889 90 2701028 8793.20 

2700-Major Non Plan 1747100 fl 00 34030 39 | Both interest expendtture are booked 
Interest under 2700-80 Imgation Non Plan 

2701 Major Non Plan 14737 00 fl 00 fl 00 
Interest 
Total 3220800 | 000 | 34030 35 

PLAN WORKS 

4700 Maor Irngation Plan 10770 00 1227290 2755713 | The difference Is due to booking of 
Comm ) Works prorata expenditure on establishment 

4701_Med|um lmga"on 41330 05 34660 50 37687 67 -do- 

Plan (Comm ) Works 
Charged Head 4200 00 240000 2492 67 

4711 Plan {Non Comm ) 400000 467400 481374 | There s nominal difference w 11. final 
Flood Contral Works budget 
2700-0&M Plan Works 2700 00 3300 00 5885 88 | 80000 of expenditure on 00318 

0855 of establishment and due to 
urgent payment of cut & breaches 

Total 63000 05 57307 40 78437 69 

Non Plan Works 

2700 MPRP 4827 00 5255 25 5029 58 | Booking ए expenditure on prorata 

08515 of establishment and due to 
urgent payment of cut & breaches 

2708 WIC 304500 319559 3357 10 | There 1s nominal difference w r t. final 
budget 

Renuka Dam 10000 00 250000 250000 | Part payment was made as per 
Govemment direction 
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2700 Energy Charges 11970 00 9423 00 877369 Booking of expendrture by A G ॥ not 

stfied 

2701 Medum Imgaton 32200 418 66 40288 

Works 

2701 Energy Charges 3030 00 2059 00 वी 00 Booking of expenditure by A G 15 not 

ustified 

2700 Non Plan (Non 45000 484 33 54972 

Comm ) 

Total 3364400 | 2333583 | 2065298 
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Statement showing Budget & Expendrture with Reason of vanation year 2010 11 
Rs In (805 

Head of Account Budget for | Final Budget/ | Expenditure Reason 
2010 11 Fund 2010 11 

Released 

Revenue receipt {Rs ॥ (805) 
0700 Major Imgation 1825900 | NotRecewved m 00 | Actual 1908] are not finglized by A G 

0701 Medium Irgation 585 00 | NotReceved | 000 | Actualreceiptare not finaiized by A G 
Total 18844 00 m 00 

Establishment 

2700 Major Imgation Plan 13000 00 13507 00 13507 00 

Comm ) 

2700 Mayor Imgaton Plan 380000 4179 85 4179 85 
Non Comm ) 

Total 16800 00 17687 70 17687 70 

2700 Major Non Plan 29883 45 30254 25 3078533 
Estt 

2701-Major Non Plan 240 00 240 00 240 00 

Estt. 
Total । 32345 45 30494 25 m 02533 

2700-Major Non Plan 17600 00 fl 00 19651 00 
Interast Accounts are not finalized by AG  The 
2701-Major Non Plan 14800 00 fl 00 1480000 | expenditure are given 85 per final 
Interest budget and fund released by the 
Total 32400 00 m 00 34451 00 | Govemment dunng the year 

PLAN WORKS 

4700 Mapf |mgat|gn Plan 8527 00 9972 00 9972 00 

Comm } Works 

4701-Medium Imgation 31573 00 2572300 2572300 

Plan (Comm ) Works 

Charged Head 4000 00 5080 00 5080 00 

4711 Plan (Non Comm } 8540 00 8540 00 8540 00 
0070 Control Works 

2700-0&M Plan Works 230000 2900 00 2900 00 
Total 55540 00 5221500 5221500 

Non Plan Works 

2700 MPRP 507900 5079 00 5078 00 

2700 WiC 344500 343000 343000 

Renuka Dam m 00 m 00 m 00 

2700 Energy Charges 8800 00 8764 02 8764 02 

2701 Medum imgaton 37500 34000 340 00 
Works 

2701 Energy Charges 220000 2200 00 220000 

2700 Non Plan (Non 480 00 fl 00 fl 00 
Comm ) 
Total 2037500 m 02 m 02 



7 Vacant Posts 

14 

The department was asked by the Committee 10 inform about the 

number of posts which are lying vacant in the department category 

wise/designation wise/grade pay wise alongwith proposal / plan to fill up these 

vacant posts 

The department replied as under 

Detail of posts lying vacant category wise 15 85 under 

| Sr | Category | Designation Pay Scale No of Remarks 
No Vacancies 

1 2 3 4] 5 ] “ 

1 Group A | Supenntending | 37000-67000/ + | 04 The post of SE has fallen vacant on 30 

Engtneer Grade Pay of 11 2011 However panel to promote 

Rs 8700/ the next sentor Xen already stand 

| submitted to Government 

2 Group A | Executve 15600 39100/ + | 12 Notification regarding brfurcation 

Engineer Grade Pay of cadres as per Haryana Act No 21 of 

Rs 6000/ 2010 effective with effect from 
25 10 2011 15 under consideration of 
Govemment However agenda note to 

fill up the vacant posts of Xens has 

been prepared and 15 baing submitted 
to the officers 

3 | GroupB | Assistant Rs 9300 (1) 130 {For (1) A proposat on recruttment of 130 No 

Engineer 34800+Grade Birect Assistant Engineer has already been 
pay of Rs सन sent to Government for onward 
5400/ mmflual submission to HPSG for direct 

Q%ota] recruttment 
{n) A proposal for promotion of 49 No 
Assistant Engineer from Group C has 
already been sent to Government for 
fixation of meeting of DPC (0 judge 
therr surtabill 

I_—4 Group C | Jurior Enginser | 9300 446450 Diract recruitment and the requisition 

348004G P already sentto H 8 S C vide No 

3600 3282TNGE 11/2011 dated 03 10 2011 
and No 875/7NGE [1/2011 dated 
21-03 2011 

5 Group C | Clerk 5200 97 वो 8ाछाणडाश्णिा ए Clerks for 97 has 

20200+G P already been sent to the Haryana Staff 
1800 Selection Commission vide this office 

छा No 16250/2Admn/2007 dated 
6 9 2007 आएं No 15342/6Admn/2010 
Dated 21 10 2010 
HSSC has desired 10 send the 
requisiton of 54 No Posts of clerks 85 
per Chief Secy Togovt Haryana letter 
No 42/164/2008=5GS | dated 28 10 
2009 and the matter 1s under process 

Group C | Sr Scale 9300 - After completion of probation penod the 

Stenographer 34800+G P Jr Scale Stenographer will be 

3200 promoted 25 Sr Scale Stenographer 

7 GroupC | Jr Scale 5200 08 Requisiton has already been 58 (0 

Stenographer 20200+G P Haryana Staff Selection commissions 

2400 vide dated 21-06 2007 

fa
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.. | 2 | | 3. | | 4. | 5 | | हे. न Group C | Steno Typist 5200 20200+GP | 02 Board for recruitment 085 been 
1900 + Spl abolished 
Pay 100/ 

" w D | Peon 4440+7440+GP 
1300/ _ 

10 [ GroupC | CHD 9300 343 Promotional Post 
34800+G P 
4000 

11 | GroupC | DHD 9300 2243 Promotional Post 
34800+G P 
3800 

_ 12 | GroupC | DMan 9300 103+6 50 4 by direct recruiment and 50% by 
34800+G P promotion and the requisition already 3200 sentto HS SC wde No 3281/ANGE 

12011 dated 3 10 2011 13 | Goup C | Tracers 5200 119+14 Direct recruitment आएं the requisibon 20200+4G P already sentto HS 5 0 wde No 
2000 32B0/4NGE 112011 dated 3 10 2011 " Group C | Deputy 9300 - To fill up the vacancy of Deputy Collector 34800+G P Collector the promotion case 15 under 4200 Grade Pa process Group C | Zillgdar 9300 37 A requisiion of 22 Nos + 38 Nos Post 3480044200 of Zilledars of direct quota have been Grade Pay sent (0 the HSSC vide letter No 

408/A lINGE 142010 dated 19 2 2010 
and of 3252/A IINGE ॥॥2011 dated 
15 11 2011 16 | Group C | HeadRevenue | 9300 - Promotronal Pest Clerk 34800+G P 

3200 Grade pay 
17 | Group C | Assessment 9300 - Promotional Post Clerk 34800+G P 

3200 Grada pa 
18 | GroupC | RevenueClerk | 9300 | Promotional Post 

34800+G P 
3200 Grade pa 

18 | Group-C | Assistant 5200 20200+ - A requisiton of 17 Nos post of direct Revenue Clerk | GP 2400/ recrutment quota has been stand to 
HSSC vide letter No 407/A [१७६ 
142011 dated 19-02 2010 20 | Group C | CanalPatwan 5200 20200+ 628 The requisiton 626 No Posts has 

GP1300/ already been sent to HSSC for making 
the recrutment. The Secretary HSSC 
Panchkula has also issued the 
corngendum in respect of ncreased of 
posts 418 to 626 था the different news 
papers on dated 18 10 201 21 | Group-C | Accounts Clerk | 9300 112 The said post has not advertised by the 34800+G P 1550 

3200 Grade pa 
22 | GroupC | SDC 5200 20200+ | The 580 post has not advertised by the GP 2400/ HSSC 23 | GroupC | Steno Typist 5200 20200+ 52 The sard post has not advertised by the GP1800/ 11550 
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1] 2 | “ n 
“ 

24 | Group 0७ w 5200 20200+ ' 10 No post has already been 

GP 2400/ advertised by the HS S C But 

selecton process has not been 

completed 

25 | Group C | Assistant Public 5200 20200+ 1 Matnc with HindUSansknt ह। certificate 

Relation Officer | GP1900/ in Artificer trade alongwith two years 

GXDENeNce 

26 | Group C | Artificer 5200 20200+ 2 Malric with HinduSansknt 11 certificate 

GP1800/ in Artrficer trade alongwith two years 

expenence 

27 | GroupC | Clerk (Head 5200 20200+ - Manc 1% DrvistonfHigher Secondary 01 

Officer and GP1900/ Graduatefand its equivaient knowledge 

Crcle Cadre 
of Hindi upto Matnc Standard 

fl Group G | Hind: Typist 5200 20200+ - Matnc or its equivatent, knowledge of 

1900+100 500 Hind! upto Matrc standard 

Pa 

79 | Group C | Research 5200 20200+ . Matne/Diploma Gl 

Assistant GP 2400/ 

Grade A& 
Grade B 

30 | GroupC | Sit Analyst 5200 20200+ - Metnc/ Diploma Civil 

GP 2400/ 

31 | GroupC | Steno-Typist 5200 20200+ ' Matric of 5 equivalent, knowledge of 

GP 1800-+100 Hind: upto Matnc standard Passed fest 

509 pay in Enghsh sharthand at the speed of 80 

WP M and its transcnption at the 

speed of 15 words per minute o Hindi 

shorthand at the speed of 64 words per 

minute and एड transcnption thereof at 

the speed of 11 words per minute 

32 | GroupC | Assistant 9300 34300+ - 2 Yrs Diploma in any trade of 

Foreman GP 3200/ mechanical / autofelecincal / electronic! 

Special 
Cuvil 

33 | Group-C | Carpenter 5200 20200+ - Matrc with Hindi / Sansknt alongwith 

Grade 1& I GP1900/ | certificate in respectve trade 

Artificer 

H Group-C | Chargemen 5200 20200+ 21 Matric with Hindi / Sansknt I Tl 

Grade | GP 2400/ certficate in auto mobike / electncal IT1 

Motor Mechanic 

35 | Group C | Chargement/ 5200 20200+ 18 Matnc with Hindi / Sansknt 1 

Grade Il GP 2400/ certificate in auto mobile / electneal 71 

Miscellaneous 
Motor Mechanic 

fi Group C | Chargemen/ 5200 20200+ 3 Matng with Hindi / Sanskrt 11 

Wireless GP 2400/ cerificate n auto mobile / etectncal ITH 

QOperator 
Motor Mechanic 

37 | GroupC | Complain Clerk 5200 20200+ 1 Matnc with Hinds / Sansknt 

GP19Q0/ 

38 | GroupC | Concrete 5200 20200+ 1 Middle Trade Certficate with 5 yrs 

Finisher GP1900/ Expenence 

fl Group C | Crane Operator 5200 20200+ 2 Middle Trade Certificate with 5 yrs 

GP1800/ Expenence 

“ Group G | Crane Operator 5200 20200+ 1 Middle Trade Certificate with 5 yrs 

Grade l/Crane GP1900/ Expenence 

Operator Special 

41 | Group C | Discharge 5200 20200+ 1 

Qbsenve GP1900/ 
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42 | Group C | Daller 5200 20200+ - Matric with Hind/Sansket and [THin 

GP1800/ respective trade 
43 | Group C | Drwver 5200 20200+ m Matnc with HindvSanskntt alongwith 

GP1900/ Dnving license & 5 yrs Expeninece 
44 | Group C | Dnvercum 5200 20200+ 2 Matnc with HindvSansknt alongwith 

Mechanic GP1800/ Dnving license & 5 yrs Expenence 

45 | GroupC | ElectncGrade | | 5200 20200+ - Matnc with Hndv/Sansknt alongwith 11 
Auto GP1900/ in Electrical trade 

46 | GroupC | ElectneGrade | | 5200 20200+ _ Matnic with Hindi/Sansknt alongwith IT| 
Ord GP1800/ in Electncal trade 

47 | Group € Electnctan 5200 20200+ 5 Matnc with Hind/Sansknt alongwith [Tl 

GP1900/ in Electncal trade 

fl Group C Electncran 5200 20200+ _ Matnc with Hind/Sansknt alongwith Tl 

Grade | Special | GP1800/ in Elecincal trade 

49 | GroupC | Fiiter Gates & 5200 20200+ - Matnc with HindvSanskrit alongwith 11 
Geanng GP1900/ n Filter trade 

fl Group C | Fitter C&W 5200 20200+ 2 Matnc with HindvSansknt alongwith ITI 
GP1900/ in Filter trade 

51 | Group-C | Fitler Erection 5200 20200+ 3 Matne with Hind/Sansknt alongwith ITI 
GP1800/ ॥ Fitter trade 

fl GroupC | Fitter 5200 20200+ 15 Matnc with Hind/Sanskt alongwith 1T} 
Gen /Plumber GP1900/ In Fitier trade 

53 | GroupC | Fifter P&P 5200 20200+ 3 
GP1800/ 

54 | GroupC | Filter Structure | 5200 20200+ 2 
GP1900/ 

55 | GroupC | Foreman 9300 34800+ - 
Special GP 3200/ 

56 | Group C Foremen/FM 9300 34800+ _ Matnc with HinduSansknit alongwith I T 

Miscellaneaus GP 3200! Certficate in respective trade 
57 | Group C Greaser 5200 20200+ 3 Matric with HinduSansknt alongwith ITI 

Grade | GP1900/ Certrficate in respective trade 
58 | GroupC | Laboratory 5200 20200+ 1 Matnc with HindvSansknt alongwith 

Aftendant GP1500/ 5 years Expenence (n relevant field 

59 | GroupC | Meson Gradel | 5200 20200+ _ Matnc with HindiSansknt alongwith ITI 
&l GP1900/ Certificate in respechive frade 

fl GroupC | Mechanic Auto | 5200 20200+ 3 Matnc with HindvSansknt alongwith ITi 
GP1900/ Certificate भा respectve trade 

61 | Group C | Mechanic/ 5200 20200+ 10 Matnc with HindvSansknit alongwith ITI 
Dtesel Mechanic | GP1900/ Certificate in respective trade 

fl GroupC | Moulder 5200 20200+ 1 Matnc with HindvSansknt alongwith [T! 
GP1900/ with moulder 

63 | GroupC | Opt.Ar 5200 20200+ 1 Matric with HindvSansknt alongwith | 
Compressor GP1900/ Certificate in respechve trade 

fl Group C | Pnnter Grade | | 5200 20200+ 2 Matnc with HindvSansknt alongwith 171 
GP1900/ Painter trade 

65 | Group C Pnnter Grade ॥ | 5200 20200+ 4 Matnc with HindvSansknt alongwith ITI 

GP1300/ Painter trade 
fl Group C Pipe Fiter Gr { | 5200 20200+ 1 Matnc with HindvSanskrit alongwith IT! 

6 || GP1900/ Fitter trade 

67 | GroupC | PlumberGr ! 5200 20200+ - Matnc with HindvSansknt alongwith [T1 
GP1900/ Plumber trade 

fl GroupC | PlumberGr || 5200 20200+ 3 Matnc with HindvSansknt atongwith ही 
GP1900/ Plumber trade 

fl GroupC | Pump 5200 20200+ 1 Matnc with HindvSansknt alongwith ITI 
Opt Dnver GP1900/ Certificate in respective trade 
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70 | GroupC | Pump Opt 5200 20200+ 1 Matnc with HindySansknt alongwith ITH 

Grade | GP1300/ Certficate 1n respective trade 

71 | GroupC | Pump Opt. 5200 20200+ - Matnc with HindvSanskit alongwith [Tl 

Grade I/ GP 2400/ Certficate in respective trade 

Plumber 

72 | Group-C | Pump 5200 20200+ - Matric with HindéSansknt alongwnth T! 

Mechamcal GP1900/ in Mechanical and 3 yrs Expenience 

73 | GroupC | Road Roler 5200 20200+ - Matnc with HindvSansknt with 5 yrs 

Opt GP1300/ Expenence / Heavy dnving license 

74 | Group C “ 5200 20200+ . Matnc with HindvSansknt from a 

GP1900/ recognized university with passed in 

telegraphy examination from Post and 
Telegraphs Deptt And good 
handwnhng 

75 | GroupC | SiltAnalyst'Sit | 5200 20200+ 7 Matnc with HindySansknt and Diploma 

Observe GP1900/ हा Crvib 

76 | Group C | Store Munshi 5200 20200+ - Matnc with Hindv/Sansknt आएं 

GP1800/ expenence as 8 Store Attendant with 

15 years 

77 | Group-C Supervisor 5200 20200+ 2 Matnc with Hind/Sansknt and 7 yrs 

GP1500/ Expenence 85 Supenvision 

78 | Group C | Surveyor 5200 20200+ - Matnc with HindySansknt and diploma 

GP1900/ in दशा 

79 | GroupC | Time Keeper/ 5200 20200+ - Matnc with Hndt/'Sansknt आएं 7 yrs 

Time Clerk GP1900/ Expenence as Supervision 

fl Group C | Tindal 5200 20200+ 1 Matric with HindvSansknt and 5 yrs 

GP1500/ Expenence in relevant field 

“ Group C | Tipper Opt 5200 20200+ 1 Matne with HindySansknt and 5 yrs 

GP1900/ Expenence in relevant field 

| Group 0. | Trailor Opt 5200 20200+ 1 Matnc with Hind/Sansknt and & yrs 

GP1800/ Expenence (n relevant fiekd 

fl Group G | Tractor Opt. 5200 20200+ 1 Matnc with Hindy/Sanskrt and 5 yrs 

GP1900/ Expenence In relevant field 

84 | GroupC | Tumer 5200 20200+ 7 Matnc with Hindi¥Sansknt alongwith 1T 

GP1900/ Tumer trade 

fl GroupC | WP Mar 1 5200 20200+ _ Matnic with HindvSansknt and [Tl and 3 

Pump Opt. GP1800/ ears expenence 

fl Group G | WP Mgr 2 5200 20200+ _ Matnc with HindvSanskat and ITl आएं 3 

Pump Opt GP1900/ ears expenence In relevant field 

87 | GroupC | WelderGr 1 & 5200 20200+ - Matnc with HindvSanskett alongwith [T 

I GP1900/ in Welder (8068 

88 | Group C | Whte Colour 5200 20200+ - Matne with HindvSansknt and 5 yrs 

Washing man GP1500/ Expenence in relevant field 

89 | GroupC | Work Mistry 5200 20200+ _ Matnc with Hindv/Sansknt alongwith 111 

GP1900/ Certificate 1n respechve frade 

fl Group C | Welder 5200 20200+ 4 उपाए with HindvSansknt alongwith हि 

GP1900/ n Welder frade 

91 | GroupD | Barkandaz 4440 7440+ - Middle with Hindi alongwith gocd 

GP1300f Phystcal Health 

92 | GroupD Chowikidar 4440 7440+ 38 Middle with Hind alongwith good 

GP13001 Physical Health 

fl GroupD | Cook 4440 7440+ 1 Middle with Hinci alongwith good 

GP1300/ Physical Heaith 

H Group D 4440 7440+ - Middle with Hindi alongwith good 

GP1300/ Physical Health 

[
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95 | GroupD | Mali-cum 4440 7440+ 1 Middle with Hindi alongwith good 

Chowhkidar GP1300/ Physical Health 

| है Group-D | PeonDak 4440 7440+ _ Middle with Hindi alongwith good 
Runner GP1300/ Physical Health 

97 | GroupD BoatmanHead | 4440 7440+ _ Middle with Hindi alongwith good 

Boatman GP1300/ Physical Health 
fl Group D | Chowkidarcum | 4440 7440+ - Middle with Hindi alongwith 0000 

Cook GP1300/ Physical Health 
fl Group D | Chowkidarcum | 4440 7440+ 1 Middle with Hindi alongwith good 

Khanasama GP1300/ Physical Health 

100 | GroupD | Cook/ 4440 7440+ 1 Middle with Hind: alongwith good 
Assistant Cook | GP1300/ Physical Health 

101 | GroupD | 080 Runner 4440 7440+ 1 Middle with Hindi alongwith geod 
GP1300/ Physical Health 

102 | GroupD | Gate Keeper 4440 7440+ 11 Middle with Hindi alongwith good 
GP1300/ Physical Health 

103| Group D | Gauge Reader | 4440 7440+ 13 Middle with Hindi alongwith good 
GP1300/ Physical Health 

104 | GroupD | Greaser 4440 7440+ 1 Middle with Hindi alongwth good 
GP1300/ Physical Health 

105 | GroupD | Helper/ 4440 7440+ . Middle शा Hindi alongwith good 
Regulation GP1300/ Physical Health 
Beldar/ 
Unskilled 
labour / Canal 
Petrol 

106 | GroupD | Jamadar/ 4440 7440+ 2 Middle with Hindi alongwith 0000 
Sweeped GP1300/ Physical Health 

107 | Group-D | Mali/Head 4440 7440+ 17 Middle with Hindi alongwith gocd 
Mall GP1300/ Physical Health 

108| Group D | Malicum 4440 7440+ 1 Middle with Hind1 alongwith good 
Chowkidar GP1300/ Physical Health 

fl Group D | Store Attendant | 4440 7440+ - Middle with Hind! alongwith good 
GP1300/ Physical Health 

110 | GroupD | Telephone 4440 7440+ - Middle with Hindi alongwath good 
Attendant GP1300/ Physical Health 

111] GroupD | T Mate/Male 4440 7440+ - Middle with Hindi alongwith good 
GP1300/ Phystcal Health 

112 | Group D | Work Munsht 4440 7440+ 1 Mtddle with Hind alangwith good 
GP1300/ Physical Health 

113| GroupD | Cycle Swar 4440 7440+ - Middle with Hind longwith good 
GP1300/ Physical Health 

114 w D | Hospital Coolie | 4440 7440+ 1 Middle with Hindi alongwith good 
GP1300/ Physical Health 

115 | Group D | Kitchen Servant | 4440 7440+ - Middle with Hindi alongwith good 

Helper GP1300/ Physical Health 
fl Group-D | Process Server | 4440 7440+ 1 Middle with Hind afongwith good 

GP1300/ Physical Health 
117 | GroupD | Safal 4440 7440+ “ Mrddie with Hindi alongwith good 

Karamchan GP1300/ Physical Health 

1187 Group D | Ward Attendant | 4440 7440+ - Middle with Hind! alongwith good 
GP1300/ Physical Health 

119| GroupD | Ward Servant | 4440 7440+ 10 Middle with Hindi alongwith good 
GP1300/ Physical Health 
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120 | GroupD | Assistant 4440 7440+ 1 Middle with Hind! alongwith good 

laboratory GP1300/ Physical Health 

Aftendant 

121| GroupD | Assistant 4440 7440+ - Middle with Hindi alongwith 0000 

regulation GP1300/ Physical Health 

Jamadar 

122| GroupD | Cleaner 4440 7440+ _ Middle with Hindi alongwith good 

GP1300/ Physical Health 

123 | Group D | ElectncPump 4440 7440+ _ Middle with Hind: alongwith good 

Attendant GP1300/ Physical Health 

124 | Group-D Gangman 4440 7440+ _ Middle with Hind: alongwith good 

GP1300/ Physical Health 

125| GroupD | Head Darban 4440 7440+ - Middle with Hind: alongwith 9000 

GP1300/ Physical Health 

126 | Group D | Jr Hoist 4440 7440+ - Middle with Hind1 alongwith good 

Qperator GP1300/ Physical Health 

127| GroupD | Keyman 4440 T440+ 2 Middle with Hinds alongwith good 

GP1300/ Physical Health 

128 GroupD | Lab Attendant 4440 7440+ 1 Middle with Hindi alongwith good 

GP1300/ Physical Health 

fl Group D | Lasker 4440 7440+ - Middie with Hind: alongwith good 

GP1300/ Physical Health 

1301 GroupD | Patrolman 4440 7440+ - Middle with Hindi alongwith good 

GP1300/ Physical Health 

131| GroupD | Pump 4440 7440+ - Middle with Hindi alongwith good 

Attendant / GP1300/ Physical Health 

Electne Pump 
Aftendant 

132| Group D | Ratway Gang 4440 7440+ 1 Middle with Hind\ alongwith 0000 

man GP1300/ Physical Health 

133 | GroupD | Sewerman/ 4440 7440+ _ Middle with Hind1 alongwith 0000 

Sewer helper GP1300/ Physical Health 

134 | Group D Skilled labour 4440 7440+ 30 Middle with Hindi alongwith good 

GP1300/ Physical Health 

135 | Group D | Shnger 4440 T440+ _ Middie with Hing alongwth good 

GP1300/ Physical Health 

136| GroupD | Sounding 4440 7440+ - Middle with Hindi alongwith good 

Aftendant GP1300/ Phystcal Health 

137 GroupD | Store Coclie/ 4440 7440+ 1 Middle with Hind: alongwith good 

Fitter Coolie GP1300/ Physical Health 

138 Group D | Survey Khalasi | 4440 7440+ 2 Middle with Hindi alongwith good 

GP1300/ Physical Health 

1391 GroupD | Khanasam 4440 7440+ - Middls with Hindi alongwith good 

GP1300/ Physical Heatth 

140| Group C | Clerk 5200 20200+ 97 The requisihon of Clerks for 97 has 

GP1900/ already been sent to the Haryana Staff 
Selection Commussion vide this office 
letter No 16250/2Admn/2007 dt 
06-09 2007 and No 15342/6Admn/ 
2010 dt. 21 10 2010 
HSSC has desired 10 send the 
requistion of 54 No posts of dlerks 25 
per Chief Secy To 00५ Haryana lefter 
No 42/164/2008 555 | dt. 29 10 2008 
and the matter 15 under process 

लि
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H Group C | Sr Scale 9300 34800+ “ After completion of probation penod the 

Stenographer GP 3200/ Jr Scale Stenographer will be 
promoted as Sr_Scale Stencgrapher 

142 Group C | Jr Scale 5200 20200+ “ Requistion has already been sent to 
Stenographer GP 2400/ Haryana Staff Selechon Commussion 

vide dt. 21-06 2007 
H Group C | Steno Typist 5200 20200+ 2 Reguistiion has already been sent to 

GP1300/ +Spl Haryana Staff Selection Commussion 
Pay 100/ vide dt 21-06 2007 

144 | GroupD | Peon 4440 7440+ | Board for recruitment has been 
GP1300/ abolished 

After going through the written reply and oral examination of the 

representatives of the Department the Commiftee recommends that the 
department take prompt action to fill up the vacant posts and also 
recommends that the department may sent reminders to the recruiting 
agency for filling up these posts 50 as to avoid any adverse effect on the 

working of department The Committee may also be informed accordingly 

8 irrigation for Agriculture 

On being asked by the Committee regarding 

(a) Whether there 15 any agniculture land ॥ the state which has not 
been provided imgation water till now 1 so the name of such areas 
together with the acreage thereof 

(b) Whether any area of the State is 501 dependent on the nature 
(Rain) for the imgation if so the name of such areas together with 
the acreage thereof The details of efforts to provide irngation water 

10 such areas may be intimated 10 the Committee 

The Department reply 15 as under 

Haryana Irngation system has been designed for 62% irnigation intensity 
and the unit wise Irmgation intensity achieved 15 as under 

1 Yamuna Water Services System — 62 8% 

2 Bhakra Water Services System - 92% 

3 Lift Canal System -18% 

Full intensity of imgation has been achieved for Yamuna Water Services 
System Intensity of irngation for Bhakra Water Services System has been 
achieved more than the designed capacity due to sufficient availability of 

Bhakra waters Intensity of irngation for Lift Canal System 15 very 1655 due to 
non receipt of SYL Water and incompletion of Bhakar Main Line Hans! Branch 
Butana Branch Multipurpose Link Channel Efforts are being made to improve 
the intensity of imgation पा Iift areas by the rehabilitation of pump houses
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construction of new watercourses by CADA and rehabilitation of watercourses 
by Haryana Irrigation Department and by doing chakbandi 

After going through the written reply and oral examination of the 

representatives of the Department the Committee recommends that 8 
detailed 15६ of the districts where there 15 a shortage of surface water may 
be supplied to the Committee 

9 Drinking Water 

The Department was asked by the Committee how many projects are 
pending for providing water to the Public Health Engineering Department for 
supplying drinking water to the Villages/Towns/ Cities alongwith the latest 
position thereof 

The Department reply 15 as under - 

The projects pending for providing water to the Public Health Engineering 
Department for supplying dnnking water to the Villages/Towns/Citles are as 
under
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On scrutiny of the list ॥ 15 found that 12 No schemes has been returned 

10 Public Health Engineering Department for supplying additional data 28 No 

schemes are lying pending at Government jevel and 19 No schemes are being 

processed in the Ofo Engineer In Chief Irmgation Department A meeting has 

already been taken with Public Health Engineering Department on 19-12 2011 

so that these schemes are cleared expeditiously 

After going through the written reply and oral examination of the 

representatives of the Department the Committee recommends that the list 

of projects pending for providing water to the Public Health Engineering 

Department for supplying drinking water to the villages/towns and cities 

till 1 7-2012 may be supplied to the Committee 

10 Scheme for Water (0 Industrial Sectors 

The Department was asked by the Committee to supply the details of 

various schemes pending for providing the water to the Industries since last 

three years 

The Department reply 15 as under 

1 No case for providing water to industrial Model Town Rontak (IMT) 

Rohtak under process with S E [YWS Circle Rohtak The HSIIDC Haryana has 

asked for supply of 30 cusecs discharge to IMT Rohtak Action to construct 

head "regulator in the canal for this purpose has been initiated by the concerned 

circle 

After going through the written reply and oral examination of the 

representatives of the Department the Committee recommends that the list 

of industries where the water 15 being provided by the department and 

also hist of industries whose demand for water 15 pending may be supplied 

to the Committee Thereafter the Committee will conduct on spot 

study/ivisit 

11  Water to Water Bodies 

The Department was asked by the Commuttee whether the Irngation 

Department 15 providing sufficient water to the vanous water bodies thereby 

improving ecolegy and tourism § not the reasons thereof The Committee 

would also like (0 know the details of projects since last three years 

In the reply to the questionnaire of the Committee the Department 

submitted that the Haryana lrngation Department 15 supplying sufficient water to 

various water bodies such as Rani Talab Jind Tilyar Lake Rohtak and Karan 

Lake Karnal At present no scheme 15 pending for supplying water to the water 

bodies 

But during the oral examination 8 point regarding Sultanpur Lake came to 

the notice of the Committee on Estmates Therefore, the Committee desired 

to know, whether water 15 being provided to the Sultanpur Lake if so, by 

which canal the water 15 being provided to this Lake



31 

12  Flood Control/Drainage 

On being asked by the Committee — 

Whether the department has taken any steps to control the floods if so, the details thereof 

The Department replied as under — 

Haryana State 15 alive to the requirement of control of 10005 and it has taken many steps to control the fliood It has spent huge sums of money on flood control works Year wise expenditure incurred on flood works for the last three years as under 

E_—“—“—%—%_*—_-xpendlture 
2008 09 Expenditure 2009 10 Expenditure 2010 11 Rs In Lacs Rs In Lacs Rs In Lacs 

80 mm e 7898 8340 

Apart from flood works on River Yamuna & Ghaggar Department has also constructed a network of drains protection bunds and embankments 

At present following flood control and drainage works are पा position — 

#. Lengthof drains = 4950 KM 

B Length of embankments = 1275 KM 

C  Number ए villages/towns protected = 800 Nos 
through bunds/embankments 

This year expenditure incurred on flood control works 15 over Rs 230 crores from January 2011 to November 2011 In addition to ॥ व project costing to Rs 171 30 crores has been got sanctioned from Ganga Flood Control Commission for flood management works on river Yamuna Out of which about Rs 110 crores have already been spent on this work Rest WOrks are going on 

Moreover every year flood control schemes are approved for every district by Haryana State Flood Control Board (HSFCB) to control the floods The Haryana State Flood Control Board in its meeting held on 27 01 2011 has approved 252 new schemes amounting to Rs 664 4 crores and 103 on going schemes amounting to Rs 157 00 crores for flood control and drainage works Out of which 95 No new schemes and 28 No on going schemes have been completed so far 

De-watering pumps are used to drain out the flood water from the fields 

Position of de watering pumps 15 as under —
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POSITION OF PUMPS AS ON 15 07 2011 

Name of Unit  Total No Capacity nCs  Pumps in Capacity in Cs  Pumps under 
of Pumps working repair 

order 

1 2 3 4 5 8 

DIESEL MOBILE PUMPS 

BWS Unit 243 486 243 486 
YWS Unut 302 539 302 539 
LC Unit 279 558 279 558 
TOTAL 824 1583 824 1583 
ELECTRICAL MOBILE PUMPS 

BWS Unit 92 277 92 277 
YWS Unit 213 783 213 783 
LCUnt 462 1779 462 1779 
TOTAL 767 2839 767 2839 
PERMANENT PUMPS 

BWS Unit 282 2504 282 2504 
YWS Unit 192 1592 172 1554 20 
LC Unit 130 846 130 846 
TOTAL 604 4942 584 4904 
G TOTAL 2195 29364 2175 9326 20 
(DIESEL ELECTRICAL&VT 
PUMPS) 

S POSITION OF PUMPS IN BWS UNIT 

Name of Total No CapacityinCs  Pumpsin Capacity n Cs  Pumps under District of Pumps working repalr 
order 

1 2 3 4 5 6 

DIESEL MOBILE PUMPS 

Susa 25 50 25 50 
Hisar 60 120 60 120 
Jind (Narwana) 40 80 40 80 
Fatehabad 28 56 28 56 
Kaithal 52 104 52 104 
Kurukshetra 15 30 15 30 
Ambala 23 46 23 46 
TOTAL 243 486 243 486 
ELECTRICAL MOBILE PUMPS 
Sirsa 3 6 3 6 
Hisar 20 40 20 40 
Jind (Narwana) 27 103 27 103 
Fatehabad 9 18 9 18
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1 2 3 4 5 6 

Kaithal 31 100 31 100 

Kurukshetra 2 10 2 10 

Ambata 

TOTAL 92 277 92 277 

PERMANENT PUMPS 

Sirsa a3 295 33 295 

Hisar 89 668 89 668 

Jind (Narwana) 63 800 83 800 

Fatehabad 37 225 37 225 

Karthal 31 195 31 185 

Kurukshetra 11 61 11 61 

Ambala 18 260 18 260 

TOTAL 282 2504 282 2504 

POSITION OF PUMPS IN YWS UNIT 

Name of Total No CapacityinCs  Pumpsin Capacity पा Cs Pumps under 

Distnct of Pumps working repar 

order 

1 2 3 4 5 6 

DIESEL MOBILE PUMPS 

Yamuna Nagar 22 38 22 38 

Karnal 43 83 43 83 

Panipat 35 70 35 70 

Sonipat 44 88 44 88 

Jind 37 74 37 74 

Bhiwani 25 50 25 50 

Fandabad 19 38 19 38 

Palwal 28 56 28 56 

Gurgaon 14 28 14 28 

Mewat 35 70 35 70 

TOTAL 302 539 302 539 

ELECTRICAL MOBILE PUMPS 

Yamuna Nagar 

Karnal 45 135 45 135 

Panipat 

Sonipat 40 80 40 80 

Jind 30 81 30 81 

Bhiwani 56 284 56 284 

Fandabad 5 15 5 15 

Pajwal 10 45 10 45 

Gurgaon 14 73 14 73 

Mewat 13 70 13 70 

TOTAL 213 783 213 783 
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__—————____—__
__—___________

__1 
2 3 4 5 6 

PERMANENT PUMPS 

‘Yamuna Nagar 

Karnal 58 626 58 626 

Panipat 

Sompat 42 210 42 210 

Jind 53 561 33 561 20 

Bhiwani 31 165 31 165 

Fandabad 

Palwal 

Gurgaon 

Mewat 8 30 8 30 

TOTAL 192 1592 172 1554 20 

POSITION OF PUMPS IN LIFT CANAL UNIT 

Name of Total No Capacityin Cs  Pumps in Capactty in Cs  Pumps 
un—___—__——*__—

_——_——_———_———d
er 

Distnict of Pumps working repatr 

order 

——4____—__—___—
_________4_____

_1 
2 3 4 5 

6___—_—_——__—
—_——__._——_—_

'— 

DIESEL MOBILE PUMPS 

Rohtak &Sonipat 164 328 164 328 Nil 

Bhiwani 32 64 32 64 Nil 

Jhayjar 68 136 68 136 Nil 

Rewart 10 20 10 20 Ni 

Mahendergarh 5 10 5 10 Ni 

TOTAL 279 558 279 558 

ELECTRICAL MOBILE PUMPS 

Rohtak &Sonipat 245 1066 245 1066 N 

Bhuwani 108 366 108 366 Nil 

Jhayjar 126 481 126 481 Ni 

Rewari 14 75 14 75 Ni 

Mahendergarh 18 90 18 20 NI 

TOTAL 462 1779 462 1779 

PERMANENT PUNPS 

Rohtak &Sonipat 86 618 86 618 Nit 

Bhuwani 25 150 25 15'J Nil 

Jhajjar 15 53 15 53 Ni 

Rewari 04 25 04 25 Nil 

—/Mahe
nderga

rh 

’———,——_
_——/TOTA

L 
130 846 130 846 
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After going through the written reply and oral examination of the representa 
tives of the Department the Committee recommends that the department may 

provide the details of studs installed था the Indr, Karnal and Gharounda 

area on Yamuna river The Committee further wants to know the reasons of 

not desilting the drain across the villages Juan, Chitwana, Khulher and 

Badwasn! since 1998 and also recommends to desilt this drain 

13 Maintenance of canals 

The Department was asked by Commuttee regarding the amount spent on the 
malintenance of the canals ॥ the last three years 

The Department reply as under — 

Reply 

2700 & 2701 Magjor Irmgation Plan & Non Plan Works & Establishment 
Expenditure 

Expenditure 2008 09 Expenditure 2009 10 Expenditure 2010 11 
Rs In Lacs Rs In Lacs Rs In Lacs 

87039 72 96788 01 106427 05 

After going through the written reply and oral examination of the representatives 

of the Department the Committee recommends that the [80651 posttion in regard 
to mamntenance of Canals may be provided to the Committee 

14 Construction of new canals 

On being asked by the Committee — 

(@) Whether the department 15 constructing new canals | so the detall 

thereof along with the area which will be irngated therefrom and 

(b) Whetherthese projects are running ॥ tme | not the reasons thereof 

The Department reply as under — 

A Chief EngineerlYWS (N) 

1 YWS Circle, Jind 

Sr  Nameofthe CCA Due Date of Date of Delay if any 
No Channel (inAcre) Completicn Completion 

1 Igrah Minor 3813 03 2012 Work under 
progress 

2 Ma]a,r? Mirur 2337 62011 08-07 2011 ] 

3 lkkas Minor 306 — — Disputed Court 
Case 

4 Khanda Minor 4958 03 2012 11 2011 
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B  Chief Engineer/BWS 

1 SYL Circle, Ambala The following new canals are under constructions न 

{(:} Nalvi Disty 

Name of CCA Cost(Rs In Timeframe(Likely Remarks 

Channel (inHect) lacs) date of completion) 

Nalvi Disty RD 2135900 382000 30-09 2012 Work in 

010 110000 
progress 

(Stage 1) 

Mansurpur 5222 67 860 64 31032012 Work In 

Disty RD progress 

010 44000 

Ambala and Kurukshetra Districts will be provided Irmgation facilities on 

operation of these schemes 

2 Superintending Engineer/BWS | Hisar 

Name ofchannel CCA Cost Time frame Remarks 

(पा) Hect) (Rs inlacs) (Likely date of 
completion) 

Kinala Minor 940 245 22 13032012 Workin 

progress 

3 Superintending Engineer/BWS Circle, Kaithal 

Name ofchannel CCA Cost Time frame Remarks 

{in Hect ) (Rs Inlacs) (Likely date of 
completion) 

Extension of New 1806 149 97 3108 2011 Complete 

Sinsar Minor 

Extension of 724 128 00 3112 2011 Work n 

Gaushala Minor progress 

Extension of 4101 35000 0501 2012 Workin 

Shergarh Guhna 
progress 

Link Channel 

C Chief Engineer/Construction 

1 Supenntending Engineer/Const Circle Gurgaon 

Proposal for construction of Mewat Feeder Canalfrom KM 06 117 041 KM 

CCA= 76238 Hect is under consideration
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D Chief Engineer/Lift Canal 

1 Superintending Engineer/lYWS Rohtak 

Name of channel CCA Cost Time frame 

(inHect) (Rs Inlacs) (Likely date of 

completion 

Remarks 

Extensionof 1 R 2273 183 40 6/12 

Jahangir pur Minor 

RD 6000 to 13755 

Extension of 667 6875 3/12 

Bhambewa minor 

KM 168to 366 

Extension Banyam 2128 38062 32 

minor 

RD 9644 10 20049 

Constg Madina 828 137 74 312 

Kaorsan Minor 

RD 0to 7350 

2 Superintending Engineer/LWS, Bhiwani 

Sr  Name 0 Canal 

No 

GA/CCA n Acres 

1 Linking Bond Disty & Bhagvi Mrwith 

Loharu feeder 

2 Constg Achina Mr 

3 Constg Loharu Misr Iink channel 

4 Increasing capacity of Sanga Mr 

5  Rehabilitation of Kharak Kalan S/Mr 

6 Rehabilitation of Gudhan Mr 

35637/13029 

35637/3034 

9599/8728 

8591/5848 

5315/4369 

3193/3016 
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3 Superintending Engineer/JLN Circle, Narnaul 

Name of channel CCA Cost Timeframe Remarks 

(mn (Rs In (Likely date of 

Hect) lacs) completion 

Nahar Minor 2160 338 86 In Progress Work In progress 

Km 00 Acre 

2615 

Noswa Minor 2414 218 96 Yet to be Previous agency did not start 

Acre lacs started the work hance retender 

called & under process for 

approval of rate 

Duloth Minor 1825 170 56 Yet to be Previous agency did not start 

Acre lacs started the work hence matter 

regarding re-tender under 

process 

Kuks! Minor 1910 175 20 Yet to be Previous agency did not start 

Acre lacs started the work hance matter 

regarding re-tender under 

process 

Kherki Minor 1875 208 24 Yet to be Previous agency did not start 

Acre lacs started the work hance matter 

regarding re tender under 

process 

4  Superintendent Engineer/JWS, Jhajjar 

Name of channel CCA Cost Time frame Remarks 

(inHect) (Rs Inlacs) (Likelydate of 

completion) 

AkheriMadanpur 2828 516 04 3103 2012 Work In 

Minor 
progress 

5 Supernintending Engineer/JLN Rewar 

Name of channel CCA Cost Time frame Remarks 

(In (Rs In (Likely date of 

Hect) lacs) completion 

1 2 3 4 5 

Constg Khataoli 4436 820 00 12111 

Mr fromKm 0 

6 984 off taking at 

Km 5 985/R of 

Jeetpur Disty
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1 2 3 4 5 

Extension of 578 295 00 12/11 

Kamalpur Disty 
from Km 8 382 

10 662 

Constg Meerpur 1091 302 97 0112 
Mr fromKm 0 
2 330 of taking at 
Km 7 625/R of 
Nayagaon Disty 

Constg KhonMr 3055 700 00 0112 
from Km 0-5 367 
off taking at Km 
4 641/TF of 8855 
Disty 

Constg 2275 569 51 03/12 
Bhagwanpur- 
Budana Disty from 

Km 0-4 560 off 
taking at Km 

30370/Lof JL N 
Canal 

After going through the wnitten reply and oral examination of the representatives 
of the Department the Committee recommends that the department may 

provide the details of projects which has been completed The Committee 
will visit these projects to examine the work 

15 Pollution पा water bodies 

The Department was asked by the Commutttee regarding the details of steps 
taken by the department during the last three years to check the pollution mn rivers 
canals and water bodies etc together with expendtture incurred in this regard 

The Department reply as under — 

Monitoring of water pollution 15 carried out on a regular basis by the field 
offices by taking water samples and testing of the same in water testing laboratories 
The State has already commissioned sewage treatment plants on majnr cities & 
towns falling on Yamuna however the matter 15 regularly pursued with the Public 
Health Engineering Department Haryana PHED Haryana has already completed 
18 sewage treatment plants ॥ 12 towns along the course of nver Yamuna पा Yamuna 
Action Plan Phase | under National River Conservation Plan of Government of India 
at 8 cost of about Rs 304 50 crores which has helped i substantially containing 
poliution of nver Yamunan Haryana area पा addition tothis Haryana has constructed
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a length of about 1 56 266 mtr of sewers | 6 towns at 8 cost of Rs 32 45 crores 
under Yamuna Action Plan Phase Il Haryana has submitted 8 project amounting to 
Rs 731 73 crores for augmentation of existing sewage treatment plants of six towns 
and two additional towns to the National River Conservation Directorate in January 
2011 It1s further brought to your kind notice that the treated/untreated sewage/ 
effluent 15 discharged through a number of sewers/drains into the River Yamuna 
while the River passes through the State of Delhi and as a result the river gets even 
more poliuted As such Haryana again receives highly polluted water in River Yamuna 
after crossing Delhi which creates numerous problems for use of the water in Haryana 
forirrigation as well as drinking purposes as the State utilizes Yamuna water through 
Gurgaon Canal & Agra Canal and the State plans to install Treatment Plants in 
Faridabad & Nuh distncts Haryana Irnigation Department has taken up the matter 
with the Hon ble Union Finance Minister 90४ of India to provide Haryana State 
Rs 1000 crores for construction of Sewage & Effluent Treatment Plants in the towns 
through which the River Yamuna passes for conservation and abating pollution of the 
Yamuna 

The 1ssue of pollution of River Ghaggar has been taken up by the Government 
of Haryana with the Himachal Government which has shown significant improvement 
in checking of pollution of Ghaggar in Himachal area The matter 15 also vigorously 

pursued with the Centra! Pcllution Control Board & Haryana State Pollution Control 
Board Woerthy Financial Commissioner & Principal Secretary to Haryana Govt 
Irmgation Department convened a meeting of all concerned departments to decide 
measures 10 check pollution of Ghaggar As a result HSPCB has issued show 

cause notices to the Public Health Engineering Department & Municipal Committees 
of Kalka and Pinjore 

Haryana Irngation Department keeps 8 close llaison with the HSPCB on 8 
ragular basis for pursuing the 15506 of checking water pollution 85 the Board 15 
autho 1260 to take penal action against the defaulters under law 

After going through the wnitten reply and oral examination of the representatives 
ofthe Department the Committee recommends that the department may raise 

objection with the H P Government on the 15506 of polluting water bodies 
and the Committee may be informed accordingly about the development पा 

this case 

16 Embezzlements/ Misapporiation of funds 

On being asked by the Committee regarding — 

(@  Thenumber ए complaints received and enquiry conducted regarding 
Irregulanties/ embezzlements/ misapprornation of funds against the 

officers/officiais of the department duning the last three year together 
with the action taken by the department against dehiquent officers/ 
officials together with the latest position thereof and
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(b)  The number of aforesard cases lying pending In the different courts वां 
present alongwith the financial Implications involved therein 

The Department reply as under — 

A Vigilance Circle, Panchkula 

5 Year  TotalNo of Report Cases Latest Status 
No complaints submittedto  decided 

received from Gowt/EIC by Govt 
Govt /EIC etc 

1 2009 35 35 17 Decision of 18 No cases 
15 still awaited from Govt 

2 2010 47 22 23 1 No case 15 under process 
1 No case transferred to 

S E/'Works IDHO PKL 

3. 2011 20 14 1 5 No case 5 under 
process/investigation 

B Vigilance Circle Rohtak 

8r Year  TotalNo of Report Cases Latest Status 
No complants submitedto  decided the complaints 

received from 0०५ /EIC by Govt 
Govt /EIC 610 

1 2009 30 30 1 Decision of 19 No com 

plaints 15 still awaited from 
Govt /higher authority 

2 2010 34 34 10 Decision of 24 No com 
plamts 15 stiil awaited from 

Govt /higher authonty 

3 2011 13 05 01 8 No complaints are under 
precessin पा Circle office/ 
Dwvn office 

A Vigilance Circle, Panchkula 

No such court case 15 pending पा this Circle 

B Vigillance Circle Rohtak 

No sucn court cases 15 pending पा this Circle 

After going through the watten reply and oral examination of the representatives 
of the Department the Committee recommends that the department may 
provide the details of pending complaints which has not been decided till 
now



17 Audit Paras 

The Department was asked by the Commuttee to supply the detalls of the 

audit conductea by the A G 08165 alongwith the audit paras/objections raised by 

the 5810 parties and the 

during the last three years 
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The Deparment reply as under — 

A Chief Engineer/lYWS (N) 

1 YWS Circle, Bhiwani 

actions taken by the department on these audit paras 

Name of Division TotalNo of  Dropped 
”‘_—"__—_——_——‘—__——

—-———dBalance 

Audit Paras 

_________________
______________1 2 3 4 5 

2008 09 Bhakra Water Services 5 Nos 5 Nos NIL 

Division Bhiwani 

Swan| Water Services 6 Nos 4 Nos 2 Nos 

Division Bhiwant 
attached 

Jurwater Services Division 5 Nos 5 Nos NIL 

Bhiwani 

Lft w/s Mech Division 4 Nos 3 Nos 1 No 

Bhwani 
attached 

2009 10 Bhakra Water Services 6 Nos 6 Nos NIL 

Division Bhiwani 

Swan, Water Services 5 Nos 3 Nos 2 Nos 

Division Bhiwani 
attached 

Jui Water Services Division 4 Nos 4 Nos NIL 

Bhiwani 

Lift W/S Mech Division 3 Nos 3 Nos NIL 

Bhiwani 

2010 11 Bhakra Water Seivices 4 Nos 3 Nos 1 No 

Division Bhiwani 
attached 

Siwani Water Services 

Dwision Bhiwant 

Jui Water Services Division 

Bhiwani 

Lift VWS Mech 

Bhiwani 

Division 

No Audit conducted by A G uptili now 

4 Nos 

4 Nos 

4 Nos 

4 Nos 

NIL 

NIL 



43 

2 YWS Circle, Jind 

1 2 3 4 5 

2009 10 Water Services Division 17 13 04 

Safidon 

Water Services Division 15 13 02 

Jind 

Construction Division No 28 17 14 03 

Jind 

2010 11 Water Services Division 17 13 04 

Safidon 

Water Services Division 15 13 02 

Jind 

Construction Division No 28 17 14 03 

Jind 

3 HKB Circle, Jagadhn 

Name of Division TotalNo of D opped Balance 
Audit Paras 

1 2 3 4 5 

2008 09 HKBDivn No 1 Jagadhn 4 4 0 

WS Divn Jagadhn 6 5 1 

WS Divn Dadupur 6 4 2 

Const Divn No 14 KKR 4 4 0 

2009 10 HKBDivn No 1 Jagadhn 4 4 हि 

WS Divn Jagadhn 5 4 1 

WS Divn Dadupur 6 4 2 

Const Divn No 14 KKR 6 4 2 

2010 11 HKBDivh No 1 Jagadhn 3 3 0 

WS Divn Jagadhn Inspection has rot heen conducted by AG 
Party for the year 2010 11 

WS Divn Dadupur 6 g 3] 

Const Divh No 14 KKR 5 1 4 
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4 YWS Circle Karnal 

Name of Division TotalNo of  Dropped Balance 

Audit Paras 

1 2 3 4 5 

2010 11 Const Divn No 17 20 11 9 

Karnal 

Indn WS Divn Kamal 17 10 7 

Panipat W S Divn 2 12 10 

Panipat 

Const Divn No 17 37 25 12 

Kamal 

B Chief Engineer/BWS 

1 SYL Circle, Ambala 

Name of Division TotalNo of  Dropped Balance 

Audit Paras 

1 2 3 4 5 

2008 09 SYLWS Diwvision Ambala 7 6 1 

WS Division Ambala 5 4 1 

W S Diviston Kurukshetra 5 3 2 

2009 10 SYLWS Division Ambala 4 4 it 

W S Division Ambala 6 6 0 

W S Dwvsion Kurukshetra 5 5 0 

2010 11. SYLWS Division Ambala 4 4 0 

W S Division Ambala 6 8 0 

W S Division Kurukshetra 6 - B 
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2 BWS Circle, Sirsa 

Name of Diviston TotalNo of 

Audit Paras 

Dropped Balance 

1 2 3 O
 

2008 09 

2009 10 

2010 11 

Sirsa W/S Division Sirsa 

Rorn W/S Division Sirsa 

Nehrana W/S Diviston Sirsa 

Ghaggar W/S Division Sirsa 

Sirsa W/S Division Sirsa 

Rorit W/S Divisicn Sirsa 

Nehrana W/S Division Sirsa 

Ghaggar W/S Division Sirsa 

Sirsa W/S Division Sirsa 

Rori WIS Division Sirsa 

Nehrana W/S Division Sirsa 

Ghaggar W/S Division Sirsa 

3 BWS Circle, Kaithal 
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2009 10 
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4 BWS Circle 1, Hisar 

Name of Division Total No of  Dropped Balance 
Audit Paras 

1 2 3 4 5 

2008 09 Hisar WS Divn Hisar 4 3 1 

Adampur WS Diwvn Hisar 3 0 3 

HansiW S Divn Hansi 6 4 2 

2009 10 HisarW 5 Divn Hisar 5 2 3 

AdampurW 5 Divn Hisar 3 1 2 

HanstW S Divn Hansi 7 4 3 

2010 11 Hisar WS Divn Hisar 9 5 1 

AdampurW 5 Divn Hisar 6 4 2 

HansiW 5 Divn Hansi 7 7 0 

5 BWS Circle ll, Hisar 

Name of Division TotalNo of  Dropped Balance 
Audit Paras 

1 2 3 4 5 

2008 09 WS Divn Tohana 5 4 1 

WS Diwn Fatehabad 5 4 1 

WS Divn (M) Hisar 4 4 - 

2009-10 ४४५ Divn Tohana 7 6 1 

W S Divn Fatehabad 7 6 1 

WS Divn (M) Hisar 3 3 — 

2010 11 WS Divn Tohana 4 - 4 

W S Divn Fatehabad 4 - 4 

WS Divn (M) Hisar 3 2 1 
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C Chief Engtneer/Construction 

1  Superintending Engineer/Const Circle, Panchkula 

Name of Diviston TotalNo of  Dropped Balance 
Audit Paras 

1 2 3 4 5 

2011 Const Circle 03 02 01 The Para 

Panchkula shall be 

settled 

by AG durnng 
next annual 

inspection 

2  Superintending Engineer /Const Circle, Gurgaon 

Year Inspection Outstanding  New Paras got Now Balance 
report penod Paras Paras settled Paras 

1 2 3 4 5 8 

2008 09 Paras 37 - 9 28 

outstanding 
ason 14 2009 

2009 10 862009 28 12 14 26 

12 6 2008 

201011 124 2010to 26 15 15 26 

2142010 

201112 25 20110 26 4 14 16 
1052011 

3 Supenntending Engineer/Const Circle, Hisar 

The detall of outstanding paras in respect of Inspection conducted during last 

3 years 15 as under — 

Year Const Divn No6  Const Divh No 7 

2009 10 3 1 

2010 11 4 5 

2011-12 6 - 
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D Chief Engineer/Coordination 

1 Superintending Engineer/Workshop Circle Karnal 

Name of Division TotalNo of  Dropped Balance 

Audit Paras 

1 2 3 4 5 

2008 09 WIS Mech Divn Karnal 17 15 2 

Proc & Displ Divn PKL 3 1 2 

2009 10 W/SMech Divn Karnal 7 - 7 

Proc & Displ Divn PKL 4 - 4 

2010 11 WI/S Mech Divn Karnal 9 - 9 

Proc & Displ Divn PKL 4 1 3 

2  Superintending Engineer/Project Circle, Panchkula 

Latest status of Inspection report paras of project circle irngation department 

Haryana Panchkula 

Sr Name of TotalNo  Status (dropped) Remarks 

No Circle/Division of paras 
(inspection 

Report) 

1 2 3 4 5 

1 Project Circle 2 All the paras dropped by 

Irngation Deptt A G Haryana (Audit) vide 

Haryana PKL hus letter No WAD 

5/2011 12302 
date 25 07 2011 

2 XEN/Project - - 

Divn No Il 
Ambala 

3 XENMWater 8 3 No paradropped 

Data Collection 

Divn Karnal 

5No PendinginAG 
office Haryana CHD 
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3 Superintending Engineer/Const Circle, Panchkula | Ghaggar Dam 
Divn, Panchkula 

Name of Division TotaiNo of  Dropped Balance 
Audit Paras 

1 2 3 4 5 
2009 Ghaggar Dam Divn 12 1 1 

Panchkula 

2010 do 16 5 11 
2011 do 1 2 g 
॥ Const Divn, Panchkula 

Name of Dwision Total No of Dropped  Balance 
Audit Paras 

1 2 3 4 5 
2008 09 This division was opened during 02/2009 and no 

AG inspection was conducted for this period 
2009 10 Const DivisionNo 1 04 03 01No para 

Sinchal Bhawan PKL pending inspite of 
comments 

of CE 85 desired 

by the AG 
2010 11 03 - 03 - As desired by 

the AG completion 
reportsent 

however AG has 
observed that reply 
will be reviewed पा 
the next 
Inspection 

2010 11 01 01 Nil 

E Chief Engineer/Lift Canal 
1 Superintending Engineer/YWS, Rohtak 

Name of Division TotalNo of  Dropped Balance 
Audrt Paras 

1 2 3 4 5 
200910 Const Dvn No 30 Gohana 10~ 3 7 — Divn No 30 Gohana 10 3 7 

Bahadurgarh WS Divn 1" 4 7 
Bahadurgarh 

Rohtak WS Divn Rohtak 4 

SamplaW S Divn Rohtak 14 7 7 

1N
 I 
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Name of Division TotaiNo of  Dropped Balance 

Audit Paras 

1 2 3 4 5 

WS Mech Dwvn Rohtak 7 6 1 

Const Divn No 21 Rohtak 8 - 8 

GohanaW S Divn Gohana 8 3 

2010-11 Const Divn No 30 Gohana 12 1 11 

BahadurgarhW S Divn 11 5 6 

Bahadurgarh 

Rohtak WS Divn Rohtak 6 — 

SamplaW S Divn Rohtak 12 4 

WS Mech Divn Rohtak 7 - 

Const Divn No 21 Rohtak 14 - 14 

GohanaW S Divn Gohana 10 - 10 

2014 12 Const Divn No 30 Gohana 17 6 11 

Bahadurgarhn W S Divn 1 4 7 

Bahadurgarh 

Rohtak ४४5 Diwvn Rohtak Inspection - - 

done report 
of new para 

+ dropped 

para awaited 

SamplaW S Divn Rohtak Inspection 

notdone 

WS Mech Divn Rohtak  Inspection 

done report 

of new para 
+ dropped 
para awaited 

Const Divn No 21 Rohtak Inspecton 
notdone 

GohanaW S Divn Gohana Inspection 

notdone 
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2 Superintending Engineer/LWS, Bhiwani 

-\Name 
of Dwision TotalNo of  Dropped Balance 

Audit Paras 
\—1 

2 3 
_\4 5 
2008 03 LoharuW S Divn Bhiwani 7 6 1 

Bond WS Divn Bhwani 6 5 1 
Loharu WS Dwn Ch Dadn 9 5 4 
Loharu W/S (M) Divn 5 3 2 Ch Dadn 

W/shop Divn Ch 0801 - - (inspection 
not conducted) 

2009-10 LoharuWs Divn Bhiwani 4 3 1 
Bond WS Divn Bhiwan 5 3 2 
LoharuW'S Divn Ch Dadn 9 5 4 
Loharu W/S (M) Divn 8 3 5 
W/shop Divn Ch Dadn 5 5 - 

207011 LoharuWsS Dwn Bhiwani 6 3 3 
Bond WS Divn Bhiwani 5 - 5 
LoharuW S Divn Ch Dadn - - {inspection not 

conducted) 
Loharu W/S (M) Divn Ch Dadn 7 - 7 
Wi/shop Divn Ch Dadn 4 1 
\3 

3. Supenintending Engineer/JLN, Narnaui 
Details of the Audit conduct by the A G parties 

_\\Name 
of Division Total No of Dropped Balance 

Audit Paras 
\1 

2 3 4 
\5 

2009 JLNW S Circle Narnau! 2 1 1 
MGCWS Divn Narnaul § - 5 
MGCWS Dvn M/Garh — - — 

MGC WS Divn ChDadn 5 3 2 
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Name of Division Total—
//’__ No of  Dropped Balance 

Audit Paras 

//
1 2 3 4 

S/
 

MG W S Mech Divn - - - 

Namaul 

2010 JUINW S लाए Narnaul - - - 

MGCWS Divn Narnaul 2 - 2 

MGCWS Divn M/Garh 8 2 6 

MGCWS Divn Ch Dadr 6 2 4 

MG WS Mech Divn ६ 2 3 

Namaul 

2011 JLNW S Circle Namnaul 4 - 4 

MGCWS Divn Namaul 4 - 4 

MGCWS Dwn M/Garh - - - 

MGCWS Divn Ch Dadn 6 - 6 

MG W S Mech Divn 7 ना 7 

/_/_/N
amaul 

—_—/_____
________4

 
Superintending Engineer/lJWS, Jhajar 

Name of Division TotalNo of  Dropped Balance 

Audit Paras 

_—/
/1 2 3 

4___
/—_ 5 

2008 XEN/M9 Rtk 19 13 6 

XEN/W/S Feeder Divn - - - 

Rohtak 

JWSDwn Jhajar 1 5 6 

RLIW/SDwvn JJR 9 2 7 

2010 XEN/19 Rohtak 9 5 4 

XEN/W/S Feeder Divn 2 - 2 

Rohtak 

JWS Divn Jhajar 6 3 3 

RLI W/SDivn JJR 18 2 16 

2011 XEN/MS Rohtak 9 5 4 

XEN/WI/S Feeder Divn 4 - 4 

Rohtak 

JWS Divn Jhayjar 9 3 6 

/_______
______RU

 
wWisDivn JJR 16 7 9 
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5 Supernntending Engineer/JLN, Rewari 

Name of Division Total No of  Dropped Balance 
Audit Paras 

1 2 3 4 5 

200809 WS Divn No 1 Réwarn 4 3 1 

WS Divnh No 2 Rewarl 4 3 1 

Const Divn No 33 7 3 4 

Rewan 

W/S Mech Divn Rewarl 10 2 8 

200910 WS Divn No 1 Rewar 4 3 1 

WS Divn No 2 Rewar 6 3 3 

Const Divn No 33 7 5 2 
Rewan 

WIS Mech Divn Rewar 8 - 8 

201011 WS Divn No 1 Rewan 6 - 6 

WS Divn No 2 Rewarl 5 - 5 

Const Divn No 33 Rewan 6 - 8 

W/S Mech Divin Rewart 7 6 1 

After going through the wntten reply and oral examination of the representatives 

of the Department the Committee wants to know whether the department has 

taken any disciplinary action against the officers /officials who were found 

respons:ble for the Audit Paras 

18  Purchase of Machinery 

The Department was asked by the Committee 10 supply the details of the 

machinery purchased during the last three years together with the purpose and 

usages thereof together with the procedure adopted for the purchase of the 5810 

machinery
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The Department reply as under — 

A Chief Engineer/Coordination 

1 Supenntending Engineer/W/Shop Circle, Karnal 

Procurement & Disposal Division, Panchkula 

Detall of machinery purchsed for last three years 1s as under — 

Sr Descripion Dateof  Quantity Amount Purposefor  Mode of 

No Purchase use in Jhajjar Procedure 

WS Circle 
Jhajjar 

1 Ashoka 1572008 BNos 64 19 994/- Forexcavation Through 

Layland in Bindawas DS&D 

Tipper Lake Haryana 
CHD 

2 TataTipper 23082008 6Nos 6419994/~ -do- -do 

3 JCB JS140 10112008 4 Nos 1 32crores -do do 

Hydraulic 
Excavtor 

2 W S Mech Division, Karnal 

Sr  Descnption Year Year 2010 Year2011  Purpose 

No 2009 

1 Electric Pumping Sets - 95 - Dewatenng of 
flood water 

2  Diesel Pumping Sets - - 75 ~do 

B  Chief Engineer/lYWS (5) 

1 Superintending Engineer/YWS Circle, Faridabad 

1 No excavator BEML-220 was purchased on dated 20 10 2009 for Faridabad/ 

Delhi Circle amounting to Rs 62 Q0 lacs for desi'ting of drains and canals in jurisdiction 

of YWS Circle Delhi 

C Chief Engineer/BWS 

1 SYL Circle, Ambala 

Financial Year Capacity of dewatering No of Pumps 

pumps भा Cs 

2008 09 NiL NIL 

2009 10 NIL NIL 

2010 11 NIL NIL 

2011 12 40 2 

2011-12 50 6 

2011-12 65 4 
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2 BWS Circle, Kaithal 

Financial Year Capacity of dewatersing No of Pumps 
pumps in Cs 

2008 09 - - 

2009 10 - - 

2010 11 20Cs Each {180Cs) 9 

3 &4 BWS Circle I & पा, Hisar 

Financial Year Capacity of dewatersing No of Pumps 
pumps in Cs 

NIL 

5 BWS Circle, Sirsa 

Financial Year Capacity of dewatersing No of Pumps 
pumps ॥ Cs 

NIL 

Total 21 

D Chief Engineer/Lift Canal 

1 Superntending Engineer/YWS, Rohtak 

Machinery purchased as under — 

510 20 Cs Pumps with motor and panels 

3no 10 Cs Pumps with motor and panels 

1no 5Cs Pumps with motor and panels 

6 no Axial flow 5 Cs VT with 30 HP motor 

2 Superintending Engineer/LWS, Bhiwant 

Financial Year Capacity of dewatersing No of Pumps 
pumps in Cs 

2008 09 - - 

2009 10 3Cs 33 Nos 

2010 116 5Cs 5 Nos 
aonward 4/2011 to 10Cs 5 Nos 

date 
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3 Superintending Engineer/JLN, Narnaul 

Financial Year Capacity of dewatersing No of Pumps 

pumps In Cs 

2008 09 5 Cs VT Pumps 9 Nos 

2009 10 NIL NIL 

2010 11 2 Cs DEP Sets 5 Nos 

4 Superintending Engineer/lJWS, Jhajjar 

Financial Year 2008 09 2009 10 Capacity of dewatersing No of Pumps 

2010 11& onwards 04/2011 to date pumps in Cs 

2008 08 30Cs 10 Nos 

2009-10 NIL NIL 

2010 11 45 Cs 15 Nos 

5 Superintending Engineer/JLN, Rewar 

Financial Year Capacity of dewatersing No of Pumps 

pumps पा Cs 

2008 09 - - 

2009 10 - - 

2010 11 2Cs 10 Nos 

5Cs 12 Nos 

After going through the written reply and oral examination of the representatives 

of the Department the Committee recommends that the department may 

provide the information on the following points — 

() Total Machinery with the department, 

(n) Machinery था working condition, and 

(m) Machinery lying unused
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19 1.055 of Funds and Material 

On being asked by the Committee regarding 

(8) Whether any cases of loss/ shortage In the department have been 

noticed/detected by the department during the last three years If 50 

the number of such cases together with the total loss suffered पा each 

case alongwith the action taken or proposed to be taken against the 

delinquent officers/officials involved therein and 

(0) The steps taken so far to effect the recovery of the loss | any 

suffered 

The Department reply 15 as under 

a 
E Officers Name Charges Charge ShetNo & Latest Position of the 

No | IShn Date case 

1 RK Sikka Xen |Lapses णि Sub Standard 6/4/2008 2IE Being sent to the officer 

work and causing loss of dt. 04 11 2011 for service 

RS 25185100 

- J K Girdhar Lapses for wasteful expenditure of | 6/126/2010 21E Comments sent to 

Xen Rs 749931 00 for reparr of dt 13052011 Govt on 0.29 11 2011 

damaged water course Algla [05 

' Dharam Pal Mishap occurred पा Sunder Sub | 6/84/2005 215 Case stands submilted 

Sub Dwisienal Disty AtRD 31850 Lon 26 06 10 | dt 31032010 tothe Govt. 

Officer (SDO causing loss of Rs 1 59 lacs 

4 vV K Singla Lapses for wasteful 6/126/2010 21E Comments sent to 000. 

(SDO) expendtture of Rs 748831 00 dt 11052011 on 29112011 

for repair of Water Course  Atela 

Dis! 

. Chander Mohan | Lapses on account of 6/110/2010 21E Chargesheet 1ssued 

Gupta (500 shortage of tems and 1055 dt. 48 10 2011 

of Rs 30500 00 
' 5805 Kumar Imegulanty in the work of 6/125/2010 21E Chargesheet 15 

Verma (SDO) Snsa branch आएं loss dt. 24 10 2011 being served 

of Rs 26253 00 

7 Raj Kumar Goel | Imegulartty in the work of 6/125/2010 21E Chargesheet 15 

(500) 5058 branch and [055 dt. 24 10 2011 being served 

of Rs 10574 00 
| Satish Chander | Loss of रि5 10452 00 for delayed 3835/8YWS/8 97409 85815 under process 

Clerk payment of land compensation dt 18 08 2011 

' RS Verma Lapses for wasteful expdr 2706/7LCU Personal heanng 

{Jumar Engineer) |ofRs 749831 00 for dt 06 08 2011 granted an 25 08 2011 

repatr of damaged water at11 30 AM 

course Atela Dis 

10 | Subash Chander |Failed (0 hand over charge 37518LCU2011 Chargesheet sent 

(Junior Engineer) | of vanous stock and T P dt. 2505 2011 to Supenntending 

using losss of Rs 170827 00 Engineer JWS Jhajar 
service on 25 05 2011 

11 | BR Dalal Lapses on account of paymentof | 30985 Inquiry Officer 

{Juniro Engineer) | hand receipts amounting 0 dt 29 06 2011 appointed cn 

Rs 2650000 0212 2011 

12 | SP Bansal Lapses on account of 348/Nabardf2011 Reply receved and 15 

(पाए Engmeer) | wregulanty पा the desiiting 30092011 bemg processed 

work of the Ottu Lake 

13 | HansRa Lapses on account of 345/Nabardi2011 Reply receved and 15 

Goaswami ymegulanty in the 06500 dt 3009 2011 being pracessed 

Junior Engineer) | work of the Ottu Lake 
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" Suraj 118] Ra) Lapses on account of 349/Nabard/2011 Repiy receved and 15 
Sokhal {(Juntor iregulanty in the desalting ¢t 07 10 2011 being processed 
Engineer work of the 010 Lake 

15 KK Mehra L.apses on account of 350/Nabard/2011 Reply received and 15 
{Junior Engneer} | (rregulanty m the desalting dt 30 09 2011 being processed 

work of the Ottu Lake 
16 | Sahib Ram Lapses on account of 359/Nabard/2011 Reply received and 15 

Goadara {Jumor | tregulanty in the desalting dt 30 09 2011 being processed 
Engineer, work of the Ottu Lake 

17 | Sureet Singh Lapses on account of 343/Nabardf2011 Reply recerved and is 
Sahran {Junior irregulanty in the desalting dt. 30 09 2011 being processed 
Engineer] work of the 0100 Lake 

" Mchinder Pratap | Lapses on account of 341/Nabardf2011 Reply receved and 15 
(पाए Engineer) | imegufardy in the desaling dt. 30 09 2011 being processed 

work of the Otiu Lake 
“ Pawan Kumar Lapses on account of 347/Nabard/2011 Reply received and 15 

Sharma irregulanty in the desalfing dt 30 09 2011 being pracessed 
Junior Engineer) | work of the Ottu Lake 

H Gulab Singh Lapses on account of 360/Nabard/2011 Reply receved and 15 
{Junior Engineer) | uregulanty in the desalting dt 04 10 2011 being processed 

work of the Ottu Lake 
21 Mukesh Kumar Lapses on account of 342/Nabard/2011 Reply recewed and 15 

Gupta (Junior iregulanty in the desalting dt 3008 2011 being processed 
Engineer work of the Ottu Lake 

22 Satbir Singh Lapses an account of 352/Nabardi2 Reply recewved and Is 
Rangi iregulanty m the desalting 011 being processed 
Junior Engineer) [ work of the Ottu Lake dt. 3009 2011 

n Mukesh Kumar Lapses on accoun! of 351Nabard’2 Reply receved and 1s 
{Junior Engineer) | imegulanty पा the desatting 011 being processed 

work of the Ottu Leke dt 3009 2011 
24 | Makhan Singh Lepses on account of 355Mabard/2011 Reply recerved and 15 

{Junior Engineer) | uregulanty in the desaitng dt. 30 09 2011 being processed 
work of the Cttu Lake Reply 
received and 19 being processed 

i Amrpal Malik Lapses on account of 356/Nabard/2011 Reply received and 15 

{Juntor Engineer) | iregulanty in the desalting dt. 30 09 2011 being processed 
work of the Oftu Lake Reply 
received आएं 15 being processed 

26 | DewiSingh Lapses on account of 354/Nabard/2011 Reply received and 15 
{Junior Engineer) | wregulanty पा the desalting dt 3009 2011 being processed 

work of the Otiu Lake Reply 

recewved and 15 being processed 
27 Joginder Singh Lapses on account of 353/Nabard/2011 Reply received and 18 

{(Junior Engineer) | iegulanty था the desalting dt 3009 2011 bemng processed 
work of the Ottu Lake Reply 
receved and 15 98110 processed 

i Ashok Kumar Lapses on account of 357/Nabard/2011 Reply recewved and 15 
Makkar imegularity in the desalting dt 30 09 2011 being processed 
{Jumor Engineer) | work of the Offu Lake Reply 

recenved and 15 being processed 
i Daulat Ram 1.apses an account of 612712011 515 Chargesheet being 

(900 iregulanty 0108 desalting dt 03 10 2011 served to the officer 
work of the Cttu Lake Reply 
received and 15 being processed 

“ KL Mittal lregulanty in the work of 5058 6/125/2010 21E Chargesheet s being 
{Juntor Engineer} | branch and loss of Rs 30427 00 Dt. 2410 2011 served 
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31 SK Gupta Lapses on account of execution of | 7765/8BWS/831/11 Reply receved and case 
(Junior Engineer) | wark below PWD Speafications in | dt 09 112011 15 under process 

the waork of SLBL of Sirsa branch 
and causing loss to the State 
Exchequer 

32 | Satpal Dhiman Lapses on account of execution of | 7767/8BWS/8 Reply receved and case 
{Junwor Engineer} | work below PWD Specifica tions in | 31/11 1S under process 

the wark of SLBL of Sirsa branch dt 0509 2011 
and causing loss to the State 

Exchequer 
33 KL Mital Imegulanty in the work of Sirsa 6/125/2010 21E Chargesheet 15 being 

Junior Engineer) | branch आएं 055 of Rs 30427 00 dt 24 10 2011 served 
34 | SK Gupta Lapses on account of execution of | 7765/8BWS/8 Reply received and case 

{Jumor Engineer) | work below PWD Speatfica tions in | 3111 15 under process 
the work of SLBL of Sirsa branch dt 09 11 2011 
and causing loss (0 the State 

Excheguer 
35 Sat Pal Dhiman Lapses on account of execution of | 7767/8BWS/8 Reply recerved and case 

(पाए Engineer) | wark below PWD Spacifica ions in | 31/41 15 under process 

the work of SLBL of Sirsa branch dt. 09 11 2011 
and causing loss 1o the State 
Exchequer 

38 | AptSingh Lapses on account of execution of | 7766/8BWS/8 Reply receved and case 
(Junior Engineer) | work below PWD Specificaicnsin | 3111 15 Under pracess 

the work of SLBL of Sirsa branch dt 0509 2011 
and causing 1055 (0 the State 
Exchequer 

37 | BalwanSwingh Lapses on account of execution of | 7764/8BWS/S Reply receved and 1s 
Verma work below PWD Specifica tonsin | 31/11 being processed 
{Juniar Engineer) | the wark of SLBL of Sirsa branch dt 0509 2011 

and causing loss to the State 
Exchequer 

38 | NathiRam Lapses an account of execution of | 7760/8BWS/8 Reply received and 15 
{Junior Engineer) | work below PWD Specificationsin | 31711 being processed 

the work of SLBL of Sirsa branch dt. 05 09 2011 
and causing 1055 to the State 
Exchequer 

i Subhash Chand | Lapses on account of execution of | 7763/8BWS/8 Reply received and case 
Vemma work below PWD Specificationsin | 3 15 under procass 
{Junior Engineer) | the work of SLBL of Sirsa brach dt 0509 2011 

आए causing 1055 to the State 
Exchequer 

40 | RishiPal Caused an accident and 055 of Rs | 16465 Reply recerved on 
Drver] 21735 00 dt 16 08 2011 14 10 2011 

41 Ravinder Pa! Concealment of 318 9% acres in 9122/8EP Case decided 
(Patwan) cop of Khanf 2007 amount to dt 04 09 2008 

financial loss (0 State Exchequer 

42 | SK Verma Lapses for termination of sennces | 6/85/2003 21E Personal heanng granted 
(SDQ) of Sh Som Pal Workmen and dt 20 08 2010 on 02 02 2011 

loass of Rs 108563 00 on account 
of back wages 

43 R C Singhal Lapses णि engaging Sh Jai 6/30/2010 21E Personal heanng granted 
(SDO) Kishan Befdar and payment of dt. 23 07 2010 on 05 09 2011 

back wages of Rs 242683 00 

44 | Arun Kaushi Lapses for excess 15508 of bncks | 273/3DCell68/2011 Comments received from 

(Junior Engineer) | polythene worth Rs 13965 00 dt. 07 04 2011 CADA on 26 07 2011 
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i DP Godara Lapses for calling tenders 6/75/2009 21६ Decided 0 drop the 
{(XEN) regarding extenston of Mithathal dt. 15012010 charges 

Ghuskani Link Drain an emergent 
2855 and causing financial 055 
10 State Exchequer 

46 | Dhrama Pal Mishap occumed on Sunder Sub | 6/64 Af2005 21E Govt decided to drop the 
(300 branch at RD 164500-L on dt. 06 122010 chargesheet 

26 08 2005 and 1055 of Rs 197 
lacs 

47 | RN Singla Lapses for execution of varous 2866/4LCU 08006 to effect 
{Junior engmeer) | works and loss of Rs 50121 dt. 28 06 2008 Recovery of 

Rs 4885100 fromJE 

i Jagdish Parshad | Shortage on accountof T and P 7348/4LCU Case decided by 
{Juntor Engineer) | artcles worth Rs 38300 00 dt 29 12 2008 mposing punishment of 

stoppage of one 

increment without future 
effect and recovery of 
Rs 16046 00 

49 Baljt Singh Shartage of matenal and 1055 to 2165-67/4 Accounts Perscnal heanng granted 
Dahiya State Exchequer dt. 31 07 2009 on 18 07 2011 

Junior Engineer’ 
| है Jaipal Driver Truck accident cases {Vehicle not | 325000/ Personal heanng 

Retired nsured 

51 | Sh HC Arra Truck acadent cases ( Vehicle 325000/ Personal heanng 

JE{Retd ) not nsured 

(b) Wherever any case of shortage/loss I1s found a charge sheet 15 framed 
and served to the defaulter Wherever the decision 15 finalized recovery 

[5 imposed in the punishment order Necessary steps are taken to 
recover the same as per departmental procedure Putting the amount 

Into the miscellaneous advance and then pursuing the officer/official to 

depostt the amount 50 that the miscellaneous advance Is cleared or 

otherwise order to recover from the monthly pay of the officer/official 

and balance amount | any 1s recovered थी the time of retirement from 
the retrial dues 1 e gratuity and leave encashment 80 

After going through the written reply and oral examination of the 

representatives of the Department the Committee recommends that the 
latest position on the 1ssue of loss/shortage may be provided to the 

Committee 

20  Publication of Annual Adminstrative Report 

पा the reply to question regarding Annual Administrative Report of the 

department for the year 2010 11 The Department replied that the Annual 

Administrative Report of the Department for the year 2010 11 has not been 

published so far as the irrigation data for the Rab: crop of 2011 has not yet 

been received form some field offices 

After going through the wrntten reply and oral examination of the 

representatives of the Department, the Committee recommends that the 

Annual Administrative Report may be supplied to the Committee at the 

earliest
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Summary of recommendations/observations of the 

Committee on Estimates (2012 2013) 

IRRIGATION DEPARTMENT 

S——-_—_fi_—_—______________r No Page Paragraphs Observations 

1 2 3 4 

21 

30 

30 

7 

10 

After going through the written reply and oral 

examination of the representatives of the 

Department the Committee recommends that 

the department take prompt action to fill up 

the vacant posts and also recommends that 

the department may sent reminders to the 

recruiting agency for filling up these posts 50 

as to avoid any adverse effect on the working 

of department The Committee may also be 

informed accordingly 

After going through the written reply and oral 

examination of the representatives of the 

Department the Committee recommends that 

a detailed list of the districts where thereis a 

shortage of surface water may be suppled to 

the Committee 

After going through the written reply and oral 

examination of the representatives of the 

Department the Committee recommends that 

the hist of projects pending for providing water 

to the Public Health Engineering Department 

for supplying drinking water to the villages/ 

towns and cities till 1 7 2012 may 9९ supplied 

to the Committee 

After going through the written reply and oral 

examination of the representatives of the 

Department the Committee recommends that 

the list of iIndustries where the water 15 being 

provided by the department and also list of 

industries whose demand for water 15 pending 

may be supplied to the Commuittee Thereafter 

the Committee will conduct on spot study/visit
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But during the oral examination a point regarding 
Sultanpur Lake came to the notice of the 

Committee on Estimates Therefore the 
Committee desired to know, whether water 

18 being provided to the Sultan pur Lake, if 
50, by which canal the water 5 being provided 

to this Lake 

After going through the written reply and oral 
examination of the representatives of the 
Department the Committee recommends that 
the department may provide the details of 

studs installed in the Indri Karnal and 
Gharounda area on Yamuna river The 
Committee further wants to know the reasons 
of not desilting the drain across the villages 
Juan, Chitwana, Khulheri and Badwasni since 

1998 and also recommends (0 desilt this drain 

After going through the written reply and oral 
examination of the representatives of the 
Department the Committee recommends that 
the latest position पा regard to maintenance 

of Canals may be provided to the Committee 

After going through the written reply and oral 
examination of the representatives of the 
Department the Committee recommends that 
the department may provide the details of 
projects which has been completed The 
commuittee will visit these projects to examine 

the work 

After going through the written reply and oral 
examination of the representatives of the 
Department the Committee recommends that 
the department may raise objection with the 

HP govt on the issue of polluting water 
bodies and the Committee may be informed 
accordingly about the development पा this 

case



~
 

63 

4 

10 

11 

12 

13 

14 

41 
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17 

18 

19 

20 

After going through the written reply and oral 
examination of the representatives of the 

Department the Committee recommends that 
the department may provide the details of 

pending complaints which has not been 
decided till now 

After going through the wntten reply and orai 
examination of the representatives of the 
Department the Committee wants to know 
whether the department has taken any 
disciplinary action against the officers / 
officials who were found responsible for the 
Audit Paras 

After going through the wntten reply and oral 
examtnation of the representatives of the 

Department the Committee recommends that 
the department may provide the information 

on the following points 

1 Total Machinery with the department, 

2 Machinery in working condition, and 

3 Machinery lying unused 

After going through the written reply and oral 
examination of the representatives of the 
Department the Committee recommends that 
the latest position on the 15508 of loss/shortage 
may be provided to the Committee 

After going through the written reply and oral 
examination of the representatives of the 
Department the Commtttee recommends that 

the Annual Administrative Report may be 
supplied to the Commuittee at the earliest
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Summary showing the outstanding recommendations of the Committee on 

Estimates relating to the years 1995 96 1996 97 1998 99 2000 2001 2001 2002 

2003 2004 2006 2007 2007-2008 2008-2009 2010 2011 and 2011 2012 

Sr 

No 

Page 
of the 

Report 

Paragraphs Further Observations/ Recommendations 

made by the Committee 

2 4 

1 

2 

28th Report (1995 96) 

PUBLIC HEALTH ENGINEERING DEPARTMENT 

30 34 

3537 

20 

23 

The Committee therefore desired the department 

to expedite and finalise the cases at the earliest 

alongwith the action taken against the officers/ 

officials who are at fault 

The Committee further desired to intimate the 

amount involved in each case 

The Committee therefore desired that the detail 

of the cases relating to embezzlements/ 

complaints etc which are pending In various 

courts alongwith the amount involved be sentto 

the Committee 

() The Committee therefore recommended 

that the action to finalize the remaining matters 

be expedited and action against the defaulters be 

also taken under intimation (0 the Committee 

() During oral examination of the 

representatives of the Public Health Engineering 

Departmenton 12 5 2010 amatter regarding the 

imprisonment ए Shri Raghubir Singh Beidar 

Uchana Teh Narwana Distt Jind under Section 

420 for the period from 8 2-200810 8 5 2008 came 

to the notice of the Committee on Estimates 

During the oral examination the departmental 

representatives assured that it will be looked nto 

and Committee will be informed accordingly The 

department informed the Committee vide Its memo 

No 14741 PHE/B 2 dated 20 9-2010 that 

Shri Raghubir Singh Beldar working था the PHE 

Sub Dwision Uchana remained on long 68४8 from
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8 2-2008 10 3 5-2008 Dunng the leave perod the 
official was in jail due to family land dispute When 
the matter came | the notice of Executive 
Engineer he was acquitted of the charge levelled 
againsthim However the explanaton of the official 
was called In the reply he stated that he was in 
Jail under Section 420 due to family land dispute 
dunng the leave period The Hon ble Session Court 

vide order dated 31 3 2009 had acquitted him of 
the charges levelled against him Executive 
Engineer PHE Division Narwana who 15 Drawing 
& Disbursing Officer for pay has no knowledge 
about the relationship of SDE and Official The 
Committee went through the reply of the 
department which was not found satisfactory by 
the Commuttee The department has itself admitted 
that official Shn Raghubir Singh Beldar Uchana 
Distt Jind remained on long leave from 8 2 2008 

10 3-5 3008 and druing the leave perod the official 
was प्रा jall The Committee observed that the reply 
itself contradictory The Committee noted that it 
was very much compulsory to suspend an official 
for the period for which he remained in jail 
whatsoever reason 1s under the relevant provision 

of the Haryana Civil Services (Punishment and 
Appeal) Rules 1987 as was done in the case of 
50 Subhash Solanki Electrician Helper working 
inthe PHE Division No 1 Fandabad Therefore 

the Committee recommends that strict action 
be taken against the officers concerned 
(S D E ) who are responsible for this lapse at 
that ttme and who have done a loss to State 

Exchequer 

29th Report (1996 97) 

HEALTH DEPARTMENT 

After going through the reply and the oral evidence 
of the department the Committee desired that the 

case 85 stated above be expedited under intimation 
to the Committee 

The Committee be 8150 supplied the detalls of the 
cases If any pending पा any court against the 
officers/officials of the department
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The Committee 15 of the opinion that the department 
should supply the details of the complaints received 
against the Drug Inspectors during the last three 

years 

The Committee further 15 of the opinton that the 
detanl of the cases | any Instituted in any court 
under relevant Act/Rules during the iast three 
years for breach of Act against any party be 
supplied 

The Committee is also of the opinion that the detall 
of the sale of drugs In contravention of the Act if 
any detected during the last three years be 
supplied (0 the Committee 

31st Report (1998 99) 

MINES & GEOLOGY DEPARTMENT 

17 

20 

After going through the reply and oral evidence of 
the department the Committee 06560 that a copy 
of the Haryana Regulation and Control of Crusher 
Act 1981 (upto date) be supplied to the 
Committee 

The Committee further desired 10 know whether 
the department has identified the sites/places 
where crushers चाह functioning unauthorisedly/ 
llegally if so the detail thereof 

If the reply as above 15 पा affirmative what steps 
have been taken or proposed 10 be taken by the 
department against the defauiters 

The above information be supplied to the Committee 

at the earliest 

After oral examination of the department the 
Committee desired to know the period durning which 
the unauthorised extractions was done alongwith 

the names of parties minerals and location 

The Committee further desired that the 18651. 
posttion/detall of the cases in which FIR had been 
lodged U/S 379 | PC alongwith the detail of the 
parttes be also supplied
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The above information be supplied to the Committee 
at the earliest 

32nd Report (2000 2001) 

TOURISM DEPARTMENT 

After oral evidence of the department the 
Committee desires that the department to intimate 
the efforts made to minimize the 1055 incurred पा 

various tourist complexes 

The Committee therefore recommends that the 

name of the tourist complex in which Petrol Pumps 
are to be Installed be informed and the name of 

the complexes which will be closed may also be 
intimated to the Committee 

During the spot inspection the Committee 
cbserved that the building of Surkhab Tournst 
Complex Sirsa the complex 15 very old The 
Commuttee therefore recommends that the new 
bullding with modern facilities & banquet hall be 
constructed The Committee further recommends 

that the price of hiquor/beer served पा the complex 
may also be reduced 

The Committee therefore observed thatthe Tounst 
Complex Ottuwear 15 an extra hablility on the 

department and recommends that the complex be 
closed 

The Committee also recommends that a banquet 

hall at Papaya Tourist Complex Fatehabad Blue 
Bird Complex at Hisar Black Bird Tounist Complex 
at Hansi may also be constructed 

33rd Report (2001 2002) 

EXCISE & TAXATION DEPARTMENT 

8 After going through the reply of the department 

and after oral evidence of the departmental 
representatives the Committee would like to know 

the details of the cases pending for recovery of 
arrears 85 on 31 3 2002 along with ameunt involved 

in each case 

The Committee would further like to know the 
details of the cases which are pending in the Court 
and Quas! Judicial proceedings
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The Commuttee recommends that all out efforts 
may be made to recover the outstanding amount 

involved and the details of efforts made i this 
regard be intimated to the Committee within a 
pertod of three months 

The Committee would 8150 like to make on the 

spot study tour of Distilleries in the State 

35th Report (2003 2004) 

ENVIRONMENT DEPARTMENT 

() After going through the replies of the 
Department the Committee desired the 
Department to supply the detall of the 81 

projects clearances for which have been given 
along with detall of the cases of clearance still 
pending with the Department till the finalization 
of the report 

() The Committee desired to know whether all 
the projects have planted trees on the required 
20% areas of their land 

() The Committee further deswed to know the 
number of projects | any of which the 
guarantee money has been utiized by the 

Forest Department for plantation of trees in 
case the owners have failed to plant the trees 
as required 

(v) The Committee further desired that the details 
of the inspection made by the Depantment to 
check the 20% planted area durning the period 
from 2001 2002 till the finalization of the report 
be supplied to the Committee 

The Committee would like to know the latest 

position (14-7 2011) 

The Committee recommends that effective steps 

to check the reverse pumping of the polluted water 
be taken by the Environment Department under 
thtimation to the Committee (Also observed in 016 
of the next paras) 

The Committee wouid like to know the latest 

posifion (14 7-2011)
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The Commuttee desired to intimate the detali of 
those brick kiin manufactuning units who have not 
installed the chamber and chimney and 
recommends that they may not be given consent 
for operating the unit 

The Committee would like to know the latest 

position (14-7 2011) 

The Committee recommends that this amount 

{being gwven to Eco clubs) of Rs 1 000/- 15 
insufficient and the Department to consider for the 

increase of the same 

The Committee would like to know the latest 

position {20 7-2011) 

The efforts made in this respect may be intimated 
to the Committee 

() The Committee desired that the Department 
should take more effective steps 0 check the 
qualihes as per norms प्रा manufacturing of the 
polythene bags 

(1) The Committee further desired that the 

Environment Department may convey the 
desire of the Committee to the Urban 
Development Department to check the 
pollution caused by the polythene bags in the 
cities of the State 

The Committee would like to know the latest 

position (20 7 2011) 

() After having discussed this matter in detail the 
Committee recommends that in addition to the 

steps taken for controlling pollution caused by 
crushers the Department should also take 
steps for the proper maintenance of the roads 
leading to the crushers/zones 10 control the 
&॥ pollution caused due to dust under 
intimation 10 the Committee 

{n) The Committee further recommends that 
matter of extending of area of crushers zones 
may also be examined and the same may be 
extended according to the requirements
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After oral evidence of the Department the 

Committee desired 

() the Department to iIntimate the detall of the 

defaulters if any found in the sample testing 

along with the action taken against the 

defaulters and 

(1) the Department to consider the matter of 

obtaining the samples from the distributaries/ 

canals from which the water 15 used for 

drinking purposes for testing In the 

laboratories 

() After examination of the Department the 

Committee desired that the Department 

should check the steps to control air pollution 

from the vehicles In big cities like Farndabad 

Gurgaon Panipat Bahadurgarh Rohtak etc 

(1) The Committee desired the Department to take 

effective steps to check the pollution caused 

by sound 

(1) The Commiitee further desires to intmate the 

detail of the consent granted and refused from 

2001 2002 till now 

After going through the reply of the departmental 

representatives during oral examination the 

Committee desired the Department to make efforts 

to recover the dues under intimation 10 the 

Committee 

The Committee desires to know the latest position 

of the finalization/publication of the Administrative 

Report of the Department 

36th Report (2006 2007) 

DEVELOPMENT & PANCHAYATS DEPARTMENT 

2 The Committee after ascertaining the position from 

the above mentioned information found that one 

post of Joint Director One post of Deputy Director 

Panchayats One post of DDPO & 26 Posts of 

BDPOs are lying vacant The Committee would 

Iike to know the date since which these posts are 

lying vacant alongwith the reasons for not filling
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these posts so far The Committee therefore took 
8 sernous view and recommends that sincere efforts 
be made to fill up these posts without any further 
loss of time 50 that the work of the Department 
may not suffer and the Committee be informed 
accordingly 

The Commuitee would like 10 know the latest 

position (22 6 2011) 

The Committee would like to know the nature of 
all the 168 complaints and the source from which 

these were received The Commuttee would also 
like (0 know the names of the officers alongwith 
their designation who were found guilty and 
awarded punishment of warning to be careful प्रा 
future or censure or their one or two increments 
were stopped and orders were proposed for the 
recovery of the amount for the loss which they 
were found responsible The Commitiee may also 
be informed about the names & designation of the 
officers who have been charge sheeted under Rule 
7 and 8 पा 18 and 28 cases respectively The 
Commuttee recommends that strenuous efforts 06 
made to obtain the comments/ reports from the 
quarter concerned 85 early as possible पा 
remaining 101 cases 

The Committee may be informed in regard to the 
names of the Village Panchayats districtwise to 
whom fraining have been imparted during the year 
2006 07 alongwith the expenditure incurred 
thereon as well as materal /1 e booklet etc 
supplied 10 the Members at the time of training 

The Committee also recormmends that post lying 

vacant ॥ this institution may 96 filled up at the 
earliest 

The Committee would like to know the latest 

position (22 6-2011) 

During the course of oral examination 1t was 
informed by the departmental representatives that 
a total sanitation compaign programme was 

launched during the year 2000 which was 
sponsored by the Govt of India This programme
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15 to be implemented in the whole State through 
Gram Panchayats 85 well 85 Aganwari & NGOs 

The Committee would like to know the name of 
district पा which this compaign have been started 
50 far and the time by which this scheme will also 
be started in the remaining districts of the State 

The Committee would 8150 like to know the 
expenditure incurred during the current financial 
year 2006-07 for the construction of Sulabh 
Sochalya/latrines 

The Committee would also like to know the names 

of the 136 villages of 12 districts which have been 
sponsored to the Govt ए India Ministry of Rural 
Development under Nirmal Gram Purshkar 
Scheme for providing of cash award 

The Commitiee recommends that to facilitate the 

general public a Community laterine/Sulabh 
Sochalaya be constructed near the Bus Stop/Bus 
Stand पा every village of the State 

The Committee would like to know the latest 

position (22-6 2011) 

The Committee desired to know the totat amount 
of Matching Grants released by the department 
till the finalization of this report be supplied to the 

Committee 

The Committee further desired that the efforts 
should be made to release the amount of Matching 

Grants 85 soon 85 amount 15 deposited by the 
concerned institutions 

The Committee also desired that the department 
to supply the detatls of pending cases 1fany with 
the department alongwith the reasons therefore 

The Committee may also be informed as to 
whether the utilization certificate in respect of all 

the Matching Grants already released have been 
obtained if not the reason thereof be intimated to 
the Committee 

The department intimated that during the year
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2001 02 the actual estimate was of Rs 111 49 
lacs but the department has spent a sum of 
Rs 104 17 lacs on the Matching Grants Scheme 
Iikewtse dunng the year 2005 06 the actual budget 
estimates was Rs 265 00 lacs whereas the 

department has actually spent Rs 243 52 lacs 

The Commuttee would like to know the reasons/ 
circumstances for not utilzing the full budget 

estimates for the year 2001 02 and 2005 06 

The budget estimates for the year 2006-07 85 

intimated by the department are Rs 260 00 lacs 

The Committee also desires to know the details 

of the expenditure incurred by the department on 
this scheme till the finalization of the report 

The Committee recommends that the Department 

may provide a list of beneficiaries/institutions for 
its perusal 

The Committee would also like 10 know 85 what 

measures are adopted by the department to keep 
the check and balances while spending the 
sanctioned amount by the Panchayatl Raj 

Institutions 

The Committee recommends that the reasons of 

excess expenditure incurred पा the year 2002 2003 
and 2003 2004 be intimated to the Committee 

The Committee further recommends that the 

department may inhmate what guidelines are made 

in the cases where amount 1s released to 

Panchayati Raj Institutions for the development 
work in the rural areas 

The Committee would also like to know as how 

much amount 1s spent during the year 2006 07 

out of the total budget of Rs 7760 00 lacs 

The department informed the Commitiee that 
budget estimates for the year 2005 06 was 
Rs 105 00 lacs but the department did not spent 
any amount and shown the expenditure as 0 00 

the department failed to spent the amount on this 
scheme In the year 2005 06 Therefore the
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Committee takes it seriously and recommends that 

the department may intimate the reasons/ 

circumstances under which the department failed 

to spent the budget estimates 

The department informed thata sum of Rs 31800 

lacs was provided by the Govt of India for the year 

2000 01 to 2004-05 on this scheme 

The Committee after going through the reply of 

the department finds that 10 sum was provided for 

the year 2006 07 Therefore the Committee 

destred that the reasons for not providing the sums 

for the year 2006 07 be intimated to the Committee 

The department in their written reply intimated that 

Govt of India has not provided the funds for the 

year 2005 06 and 2006 07 however scheme was 

not failled 

The Committee desires to know the reasons of 

not providing the funds by the Govt of India for the 

year 2005 06 and 2006 07 

The Committee 9150 desires (0 know the latest 

position of this scheme as to whether it 15 पा 

existence or not 

The Committee wouid like to know the details of 

the Panchayats/Panchayat Samitis to whom the 

interest free loan was given under this scheme 

The Committee further desires to know the details 

of the amount spent during the year 2006-07 till 

the finalization of this Report 

The Committee destres that the purpose alongwith 

the name of the Panchayat/Samiti for which the 

assistance has been given be supplied to the 

Commitiee 

The Committee further desired that the critena of 

giving assistance 10 the Panchayats/Samitis be 

intimated 10 the Committee 

The Committee further desired that the progress 

made पा the development works undertaken by 

the department during the last three years under
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Revenue Earning Scheme be intimated to the 

Committee 

The department informed the Committee that 
during the year 2003 04 an amount of 
Rs 1170 16 lacs 2250 00 lacs were released 
for the year 2004-05 and an amount of 

Rs 11580 00 lacs were released for the year 
2005 06 

The Committee desires to know the details of the 
Projects/institutions of Panchayati Raj benefited 
by distnbuting the funds by the department for the 
year 2003 04 2004-05 and 2005 06 

The Ccmmittee be intimated as to whether the 
department has obtained the utilized certificate 
from the Panchayati Raj Institution ॥ respect of 

the funds distributed for the development of rural 
areas Ifthe 5810 certificates are not obtained then 
the reasons of not obtaining the utihzation 
certificate be inimated 

The department informed the Committee that an 
amount of Rs 5000 00 lacs was sanctioned for 
the maintenance of PRI Bulldings and Development 
works In rural areas पा the year 2005 06 

The Committee desires to know the details of 

Development works carred out by the Department 
districtwise as also the details of the PR{ Buildings 
where the amount was given for maintenance 

The department था its written reply informed the 
Commuittee that as per the report regarding the 

name and addresses of persons/parties who have 
encroached upon property/land of the Department 
alongwith the action taken by this department to 
get the encroachment vacated during the last 
years This record 15 available with Deputy 
Commuissioner For this 8 letter has been 1ssued 
on dated 31 7 2006 to all Deputy Commissioners 
As soon as the requisite report will receive the 
consolidated report would be available to the 
Committee
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The Committee desired to know the 
lates

tfl position 

in this regard 

The Committee desired that the department should 

make serious efforts to decide the cases 

mentioned in Annexure F completing the enquiry 

at the earliest under intimation to the Commuttee 

37¢th Report (2007-2008) 

RURAL DEVELOPMENT DEPARTMENT 

6 

11 

12 

After going through the reply and oral examination 

of the Department the Committee observed that 

amount was given to some those peopie who were 

not eligible for the scheme 11 district Fandabad 

Wrong verification was done by some officers 

intentionally Therefore the Committee is of the 

view that the responsibility be fixed and action be 

taken against the erring Officer/officials and the 

detalled report be submitted (0 the Com mittee with 

पा 8 stipulated period 

The Committee after going through the reply and 

oral examination of the Department is of the view 

fhat the detaills of plantation done on the waste 

land 96 supplied to the Committee 

The Committee would ltkke to know the latest 

position (16-6 2011) 

After going through शाह reply and oral examination 

ए the Department the Committee feels that 

technical posts be filled up for the smooth 

functioning of the Department The Commutiee 

further observed that the works of the public are 

being not done in time due to the shortage of staff 

Therefore the Committee desires that the 

districtwise details of vacant post be supplhed to 

the Committee and strenuous steps be taken to 

fill up the said posts 

The Committee would like to know the latest 

position (16 6 2011) 

After going through the reply and oral examination 

of the Department the Committee 15 of the view
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that the stem action be taken against the persons 
whosoever are responsible in this matter and the 
recovery be made The Committee be apprised of 

the action taken and stage of recovery with | 8 
imited ttme pernod 

37th Report (2007 2008) 

INDUSTRIES & COMMERCE DEPARTMENT 

15 

18 

After going through the reply and the oral 

examination of the Department the Commuttee 
recommended that the vacant post be filled up 
immediately without further loss of time 

The Committee would ॥ ६68 to know the latest 

position (21 5 2011) 

During the cral examination the Department 
submitted that detail of Sales Tax Exemption and 
subsidy of Rural Industrialization given to tiny units 
will be supplied 10 the Committee within 8 month 
But the same has not been supplied tiil the 
finalization of report (February 2008) 

38th Report (2008 2009) 
WELFARE OF SCHEDULED CASTES AND 
BACKWARD CLASSES DEPARTMENT 

4 After going through the reply and oral examination 
of the representatives of the Department The 
Committee recommends that the vacant posts 
be filled up without further loss of time 50 that 
the work of the Department may not suffer 

The Committee would like to know the latest 
position (19 12-2012) 

During the course of oral examination of the 
representatives of the department the Commttee 
observed that department 15 not sure about the 
reservation policy for admission In the private 
colleges Therefore, the Committee 
recommends that the reservation policy for 
admission 11 the said colleges be also 
implemented The Committee further 

recommends that the full details of the letters/
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D O letters written to the various departments 

for implementing the reservation policy be 

intimated to the Committee Full details of the 

latest position of backlog and the latest 

position of reservation in Board/Corporations 

and Universities be supplied to the Committee 

The Committee would ke to know the latest 

position {19 12-2012) 

After gong through the written replies and oral 

examination of the representatives of the 

department The Commuttee recommends that 

the latest position of recovery from the 

delinquent officers/officials be supplied to the 

Committee 

The Committee would like to know the latest 

position (19 12-2012) 

After examining the materiai supplied by the 

department and oral examination of the 

representatives of the department the Committee 

observed that budget provision under the said 

scheme 1s insufficient Therefore, the 

Commuittee recommends that a provision of 

30 crore rupees be made for this scheme and 

the amount of 10 thousand for repair of house 

be increased to rupees 20 thousands 

The Committee wants to know about the provision 

of financial asststance given for the repair of house 

The Committee also want to know whether the 

department has taken any steps for increasing the 

financial assistance for the repair of house from 

10000 to 20000 (19 12-2012) 

During the oral examination of the representative 

of the department the Committee observed that 

the amount under the Indira Gandhi Priyadarshini 

Viwah Shagun Yojana 15 not provided to the 

applicants in time There 1s व great backlog in the 

disbursement of 5810 amount Therefore, the 

Committee recommends that the amount of 

Indira Gandhi Priyadarshini Viwah Shagun 

Yojana be provided to the applicants पी time 

in future and backlog 96 fulfilled at the 

earhest
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The Committee desired that the latest position 
regarding the Indira Gandhi Prniyadarshini Viwah 
Shagun Yojna be supplied 10 the Committee 
(19 12 2012) 

By examining the material supplied by the 

department and oral examination of the 

representatives of the department The Committee 
observed that the number of beneficiaries under 

the said scheme I1s decreasing whereas the same 
must be increased 85 the number of S C students 

15 (ncreasing day by day Therefore, the 
Commuttee recommends that the reasons for 

decreasing the numbers of beneficiaries be 

investigated and the results thereof be 
supplied to the Committee 

The Committee would like to know the latest 

positon (18 12 2012) 

J8th Report (2008 2009) 

TOURISM DEPARTMENT 

After going through the written reply supplied by 

the department and oral examination of the 
representatives of the department the Committee 
recommends that all the vacant posts be filled 
up as early 85 possible to avoid any adverse 

effect on the business of the department and 
after restructuring the Commuittee be informed 

about it 

During the oral examination the representatives of 
the department informed the Committee that the 
Badkhal Lake and Surajkund lake have been dried 

up The Committee recommends that the 

solution of the said problem be carried out 
with the coordination of two three 
departments The representatives of the 

department further informed the Committee that 
there are 832 rcoms and 1831 beds in the 

complexes of the Department/Corporation Out of 
which 334 rooms wiil be renovated from 2008 to 

2009 178 rooms have been renovated during the 
lasttwo years The Commuttee recommends that 
the furniture of good quality be provided पा
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the complexes to attract the more and more 

tourists and to increase the occupancy and 

profit of the tourist complexes 

After going through the details supplied by the 
Department and oral examination of the 
representatives of the Department the Commuittee 
recommends that sincere steps be taken to 

promote tourisms in the State 

The Committee observed that the Private Petrol 
Pumps have been renovated and beautified properly 
Therefore, the Committee recommends that 
the Department should give more attention to 
renovate and beautify its petrol pumps 10 
attract the consumers 

During the course of oral examination the 
representatives of the department informed the 
Commuttee that total 118 cases are pending with 
the Department Therefore, the Committee 
recommends that the latest position of the 

recovery in the 5210 cases be supplied to the 

Committee and the Court cases, | any be 
pursued vigorously 

38th Report (2008 2009) 

IRRIGATION DEPARTMENT 

As already recommended by the Committee on 
Estmates ints 38th Report for the year 2008 2009 
regarding non supply of the Material on the Budget 
Estimates for the year 2008 2008 by the Irngation 

Department The Committee took its serious view 

on the matter and again recommends that 
appropriate action be taken against the 
concerned officers of the Irngation Department 
who are responsible for it 

39th Report (2010 2011) 

EXCISE & TAXATION DEPARTMENT 

3 After going through the written reply and oral 
examination of the representatives of the 

Department the Committee recommends that 
all the vacant posts of all Categories 06 filled 

up without any fruther loss of time to avoid 
any bad effect on tax collection पा the State
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After going through the written reply and oral 
examination of the representatives of the 
department the Committee recommends that 

as and when 8 decision of the Hon'ble Court 
on the entry tax 15 pronounced, the same be 

brought to the notice of the Committee 

As the Departmental representative stated that the 
Excise policy/allotment policy of vends will be 
prepared up to October November 2010 and 
Committee wili be informed accordingly However 
til now te tll the finahization of this report 10 
information In this regard has been received 
Therefore, the Committee recommends that 

it be prepared by the Deptartment at the 
earliest and Committee may be apprised 
accordingly 

After going through the written reply and oral 
examination of the representatives of the 
department the Committee recommends that 
latest poistion on increasing of tax arrear be 
brought to the notice of the Commuttee at the 
earliest 

After going through the written reply and oral 
examination of the representatives of the 

depariment the Committee recommends that 
latest position on charging of tax with penalty 

in the State be brought to the notice of the 
Committee 

40th Report (2011 2012) 

PUBLIC HEALTH ENGINEERING DEPARTMENT 

After going through the written reply and oral 

examination of the representatives of the 
Department the Committee desired (0 know the 
Justification of the demand of new posts which 
the department has sent to the Government 

After going through the written reply and oral 
examination of the representatives of the 
Department the Committee recommends that 

the vacant posts must be filled up without 
further loss of time so that the work of the 
Department may nof suffer The Committee 
may be informed about it
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(b) 

During the course ए oral examination it came into 
the notice of the Commuittee that there are such 
Dhanies where water facility has not been 
provided Therefore, the Commuttee desired to 
know full details of the number of such 
Dhanies which have requested for providing 
the drinking water along with the numbers of 
such Dhanies to which the drinking water has 
not been made available even after their 

request 

After going through the written reply and oral 

examination of the representatives of the 
Department the Committee recommends that 

the complete details about the action taken 
in the matter of complaints received and 

enquiry conducted regarding the irregular 

ities/ embezzlement /misappropriation of 
funds against the officers /officials of the 
department during the last three year may be 

provided to the Committee The Committee 
also want to know about the number of such 

cases which has been disposed off at 

department level 

The Committee recommends that the latest 

position of the Courts Cases along with its 

details may also be provided 

After going through the written reply and oral 

examination of the representatives of the 

Department the Committee want 10 know the 

reasons for which purchasing of matertal has 

been made less during the year 2010 2011 

according to the details provided by the 

department 

After going through the written reply and oral 

examination of the representatives of the 

Department the Commuittee recommends that 

the information regarding progress of 

increasing the numbers of Rigs may be 
intimated to the Committee
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After going througn the written reply and oral 
examination of the representatives of the 
Department the Committee recommends that 
the Commuittee may be informed about the 
latest position about the audit paras/objection 
raised by the audit parties and also provide 
the detailed information about it 

After going through the written reply and oral 
examination of the representatives of the 
Department the Committee recommends that 
the amount of loss occurred and the amount 
of recovery made so far may be intimated to 
the Commuttee along with the full detaiis about 
the number of persons who have been 
punished so far 

While discussion in the oral examination it came 
into the notice of the Committee that the Taps fitted 
on the water supply generally are removed by the 
mischievous persons so the Committee 
recommends that the technical wing of the 
department should develop such type of taps 
which can not be removed easily 

While discussion in the oral examination it came 
Into the notice of the Committee that there 15 no 
provision of drinking water पा the unauthorized 
Colonies Drinking water 15 a basic human need 
Therefore, the Committee recommends that 
a proposal regarding the setting up of Stand 
Posts 1n these Colonies may be sent to the 
Hon’ble Chief Minister 
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